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District : Purba Medinipur.

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

GtA (I m£TEE

WRBA#Dl#+nJR
OST. iWKE C(WRT

REGD. NO,
10286

Ray

0.A NO. 200/2014

CC.w.P NO. 3727/1985)

(I.A NO. 340/2022)

M.C Mehta........Applicant
-VS-

The Union of India & Ors....... Respondent Cs)

ReDort i/OfMMUjawrMmnWaLLd
(WB)

L Purnendu Kumar Maji/ son of Mihir Kumar Maji, aged about 57 Years/ bY

i:: hf: i : : : : : IIt iE :sI Ii:1:: i: : :: : rE : oi C : : i :icot:: T= := :feeS ?n: : IrlIATIN :
72-1648:do hereby solemnly affirm and state as follows:-

1. 1 am the Ex-Officio Chairman of the District Ganga Protection Commlt-
tee, Purba Medinipur (WB) as notified by The Gazette of India at New

Delhil March 07, 2018 .

2. 1 affirm that I have consistently complied with the Solemn Orders in con-

nection with O. A No. 200/2014. & I. A No. 340/2022, as issued by the
Hon'ble National Green Tribunal, Principal Benchl New Delhil tO the best

of my ability and as per available resources.

3. In compliance of order dated_ 21.02.2024 the information as per format

IS disclosed as under:
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FTRebqi
I (I PR£TX;E

NRBA KOINtRJR

HDGE CaJRT
REGD,
I0286

“1. Sewage Management:

i) Sewage Generation per day is
MLD

28.24

ii) Existing Number Nof Sewage Treatment Plants/FSTP is
NIL

iii)

iv)

V

Number of STP/FSTP under Construction is
NIL

Number of STP/FSTP under renovation is NIL

Number of STP/FSTP under Proposal is 01

Note: 1. Proposed Treatment capacity has been considered by
taking into the projected population.

2. To meet up the sewage gap, DPRs are getting prepared

in phases”. The concern department has started suIveY for
suitable land to setup proposed STP/F-STP in the district.

The above information reveals that though the sewage generated is
28 24 MLD but treatment is NIL as no STP exists.” in this regard it is

submitted that the sewage generated is not being discharged directly into
the river Ganga dirdctly I rather it is being collected in soak Pits/ septic
tanks in individual houses, schools, offices, Government buildings etc-

4 in accordance with the directive of the Honorable NGT1 Principal Bench,

New Delhi, the report in compliance with the order under OA No'
200/2014 is provided below:-
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SI.
No.

e

tO
"4'

f . /Ma watt\ ;
+ f 'pG-RBAHEDwnJR

La\DIST. MXX W/E
Name of the District : Purba Medinipur

WBIssue

f
each city/town winn the Dis-
trict.

a) 28.24 MLD/day under Haldia MunicipalitY'

b) Quantity of sewage treated per
day, city / town wise. b)

C)

The number of sewage treatment
plant existing and their capacitY
;nd capacity utilbation and mode
of disposal in each city / town.

C)

d) Quality of discharged treated
sewage from each STP, particular-

ly for fecal coliform.

e) Time bound plan to meet the gap,
K any/ in generation and treat-
ment of sewage

Details of Hotels, Dharmshala
and As Inam operatRIg without
proper consent and discharMg
untreated effluent and the action
taken against them.

D

pPanin–

aT/yR

Remarks

As there is no STP at present due to non-availabilitY of

proper land, but there are 25 uncovered high dlains'
All these drains discharges sewage water through five
canals/ where the concerned department has installed
the s,...reeners to stop the waste from falling directIY in-
to the river. All the untreated sewage waste that is

discharged is being cleaned and collected daily by the

department.

As stated by Haldia Municipality/ all 63,290 enumerated

households within the MunicipalitY have their own soak

pits or septic tanks. No building plan is approved without
including soak pits & septic tanks. Offices and Govt. facili-

ties also have soak pits or septic tanks. Sewage generated
from these units is not being discharged directly into the

River Ganga but is being collected in said soak Pits or septlc

tanks.

d) Complaint with the standard set by Hon’ble NGT in its or
der dated 30.04.2019/MOEFF & CC in its notification dated

13.10.2017

proposed
e) STP/FSTP is under

to mitigate the gap in a phased manner.

o No such hotel/ Dharmashala and Ashram is situated
on the bank of river Ganga.

$4;1pGIIIIIIIIIIE
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WRBAHEORFUR

OST. AiDa CWRT
REGD. wo

10286

a &

tributaries in abutting districts
/towns in terms of faecal conform
(MPN/10t)mI)

g) Water Quality report including Faecal Coliform for the

month of May & June, 2024 is enclosed as Annexure A.

Annexure-A

Water Quality of Polluted River stretches in Purba Medinipur
during May, 2024

Total

Coli-

form
(MPN

/100
mI)

Riv pH
(Unit)

(DO)
(mg/L)

BOD

(mg/L

Fecal
Coli-

form

(MPN/

lac)mI)

Fecal

Strep-
tococci

(MPN/

lac)mI)

er
Stations

Dur-
gachakGan

ga
near

Pathi-
khali
Dur-

gachak

8.4 6.7 1.3 1400
0 7000 460

Gan 1700
ga

near

Pathi-
khali

8.4 5.1 1.15 9400 460

Water Quality of Polluted River stretches in Purba Me-
dinipur during June, 2024

Durgachak– 1_ , 1 _ ' 1_ __ 12200
near

Pathikhali I I I I u

Durgachak

near
ga I Pathikhali

** The permissible limit for bathing water where pH (Unit)

between 6.5 to 8.5, DO (mg/l) is 5mg/l or more, BOD

(desirable 2500, Maximum Permissible), Fecal Streptococci

(MPN/100 ml) is 100 (desirable 500, Maximum Permissible).

0

(mg/l) is 3mg/l or less, Fecal Coliform (MPN/100 ml) is 500

Gan 1100
0ga

8.4 5.1 1.35 460

Gan
8.4 5.9 1.4 1400 7900 330

11.
Municipal Solid Waste disposal :

a) Per day generation of Solid waste
in each city / town within theA Di'hi't.

a) 168 TPD/day under Haldia Municipality.

S :#1$:\:
q
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b) (hantity of solid waste treated
per day, in each city / town of the
District.

b) 80 TPD/day

c) The gap in treatment of solid
waste.

c) 88 TPD

d) Legacy waste and the time bound
plan to treat legacy waste.

d) NA

e) The manner of utilization of the

treated waste as well as rejects
arising out of remediation of leg-
acy waste.

e) NA

D Current status of dumping of sol-
id waste with reference to loca-
tion.

D Existing dumpsite.

111. Construction and Demolition waste :

a) Total per day generation of C & D
waste within the District.

a) 11 TPD Generation

b) The detail of plant established for
the treatment of C & D waste in-
cluding the existing capacity and
capacity utilization

Industrial Effluent discharge :

b) Segregated fractions are being sold and reused and it is

planned that remaining to be processed in Cluster mode

Identification of land for the plant is under process.

rv.

a)

charging their effluent treated
/untreated in river Ganga and its
tributaries and details of default-
ing industrial units.

ent treated in river Ganga and its tributaries and
details of defaulting industrial units.

b) Total daily generation of such in-
dustrial waste within the District. b) The daily generation of such industrial waste

within the District is 55526 KL/ day,

c) The manner of treatment of the

industrial waste so generated. c) The manner of treatment of the industrial waste
through Effluent Treatment PIma.

d) The discharge effluent mralysisfrom the CETP and ETP treatin!\ h d) The discharge effluent analysis from the CETP a„d

baNK\ \4\

3;1:gB&: 5
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–hT=r-1
aste from each
outlet.

each outlet.

Detailed report attached as Annexure B

e) The per day generation of indus-
trial solid waste and manne1 of its
treatment and disposal in the Dis-
trict.

e) The report of per day generation of industrial solid
waste and manner of its treatment and disposal is an-
nexed with Annexure C

V. )od Plain Zone :

a

demarcated and he extent of en-
croachment on the flood plain

the District.

I
W.B including this district an Expert Colnmlttee wap
constituted to demarcate Flood Plain Zones . The report
of the Expert Committee was examined by the Irflga-
tion and Gatelways Department for their observations.

li1 i Sti::e = =L =:TJ: :1 Pd ::J;11:i=rHIT : c ::: 11ai: a1:b %II;; B ][]:1:
{il;–m;etklg2 it was resolved that it iS not practically

E:: :i ea= t:Ttl :::=e ==1tJ Obe ::f:h f Of::::f tLne 1:: F= t
istry of JaI Shakti on how to proceed in the. Tatter'. :\
Led’er was sent to MOJS on 28.07.2022 seeking Wid-
ant-e on flood plain demarcation and management m
West Bengal.

one

IBA

IST. JUl
REd
10

Again, a letter also has been sent on
16.07.2(.)'34 by the AdditIonal Chief Secretary of the
(.JOvernment of West Bengal to the Secretary of the

Ministry of JaI Shakti7 Depmtment of Water Resources,
River Development & Ganga Rejuvenation, Governn}Ent
of India seeking gpidance on multiple issues regarding
flood plain demarcation and management

b) The details of direct discharge of
pollutants by the encroachers byihe side of the river Ganga and its
tributaries in the District.

1

t
bio medical waste in the District.

maHan–ale
district is 1284.49 Kg/ daY

b) The mmtner of its treatment and
disposal.

b) The Bio Medical waste generated from the units
is being collected and treated bY West Bengal
Waste Management Ltd. (WBWML) through dif-

\
\

b +£g§:::v
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(;(EEggiFi_jVT:
\gET aKiN

'q==n== n=a

ferent disposal process like disinfection through
chemical treatment, autoclaving and finally in-
cineration. Total Bio-medical Waste Treatment
and disposal by Incineration is 1276.73 Kg/day
and by Autoclaving is 7.760 Kg/day

VII. Mining:

a) Number of cases registered with-
in a year against illegal mining in
the bed of river Ganga and its
tributaries and details of en-

forcement of mining policy of
State and “Enforcement & MorIi-
toring Guidelines for Sand Min-
ing" (EMGSM - 2020) and Sus-
tainable Sand Mining Manage-
ment Guidelines 2016.

of Mlahisadal PS and 1323 dated 01/ 10/2023 of
Nandigram PS respectively.

Strict visit and regular raids are being conduct-
ed during day and night both, for ensuring ale-
gal sand mining and smuggling1 is kept in
check

If any specific complaint is received, immediate
inspection cum raid is carried out.

At present, three nos. of authorised sand mining
sand blocks are running in this District2 one in
the river Haldi ( Sutahata-II) and two in the river
Rupnarayan (in the block Mahisadal). These
sand blocks are running with prior Environmen-
taI Clearance.

5- An action taken report against 03 nos CPCB identified drains in this district has been detailed
on format. The report is as follows:

Action taken .nst 03 nos CPCB identified drains in East Med pur District
SL COD NAME OF

NO E DRAIN DIST Action Taken
R55 Drain at Be,1 East Mid FSTP proposed low BOD and regplar

gunberia Ha. tidal zonenapurrakhali
2 R56 Green belt canal East Mid FSTP proposed low BOD and regplar

tidal zonenapur
3 R49 Jhikhurkhali East Mid- FSTP proposed low BOD and regplar

drain tidal zonerlapur
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6# 6.Manner and extend of utilization of funds received from NMCG.

a

Utilization of the amount credited.

jh: en_tVe.fu Pd received from WBSPMG, have been utilized bY District Ganga Protection Committee

:1:tai(IAH•nJ::tel : Ti ; i ]:[:HF: )OJ : :ari 1: ya r:r : : ::1T =T: sPire ct or of West Bengal St MeNGrMA Program Manage =

HH:=??o::’ P"baMedinnTo" IEC

SL I Name of IEC Act
No. 1 & Date of event I No. & Date

Mission Life Cam-
paign on Ganga Pol-
lution Abatement

2
International Yoga
Day on Ganga Pol-
lution Abatement

3. Swachhta Hi Seva
on Ganga Pollution
Abatement

4. World Unity Day

2023 on Ganga Pol-
lution Abatement

F N£TEE
PURBAHOwl IR

IEGO. NO

!0286

Sanctioned

Amt. from
WBSPMG (in
Rs.

Conducting
Agency

D.O-No.

CO/20/2/2023 -
NMCG, dated-

01.05.2023

2,00,000/- Haldia Dev.

Authority, Hal-
dia, BDO9
Mahisha-

sha-

daI&Kolaghat.

No. 4675-

NGRBA/SPMG/ I
EC Activities-
427/2017 dated
15.06.2023

50,000/- Haldia Dev.

Authority, Hal-
dia,

No. 5024-1EC
Activities-
427/2017 Dated
19.09.2023

50,000/- Block Devel-
oprnent Office,
Sutahata.

No. 5136/ 1(10)-
NGBRA/SPMG/ I
EC Activities-
427/2017-P–

1,50,000/- Block Devel-
opment Office,
Kolaghat.

s

received from 1 WBSPM(.J
WBSPMG

5270-
NGRBA/SP

MG/IEC
Drive-
679/2022, Dt:
08.12.2023

Dt: 18.01.2024

5270-
NGRBA/SP
MG/IEC
Drive-
679/2022, Dt:
08.12.2023

5270-
NGRBA/SP
MG/IEC
Drive-
679/2022, Dt:

08.12.2023
5270-
NGRBA/SP
MG/IEC
Drive-

06/XXV/DGC.
Dt: 18.01.2024

06/XXV/DGC.
Dt: 18.01.2024

06/XXV/DGC.
Dt: 18.01.2024
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Mass AwarenessS.

Exhibition on Ganga

Pollution Abatement

6. Behavioural change

and communication
activities on Ganga

Pollution Abatement

7. Wall painting and

slogan writing com-
petItIon

8.
Display of Flex,'

Banners at 05 Durga
Puja Pandals 2023

of River Pollution
Abatement

9 Mass awareness ve-

hicle on abatement

of river pollution

7.Ring Fenced Account:

As per solemn order of the Hon’ble NGT dt. 21.02.2024 it is submitted that the Details of Ring
Fenced Account for Purba Medinipur District. The report is as follows:

2023-24

Sl. No, Name of District

01 Purba Medinipur

**The indicated fund includes release for NMCG in Entire District.

TA

D (f #ATEit

WRBP.WOHtWB
d\{T.-Ma CWM

RE(y). ua
10286

MI
II1/2023 dated
13.10.2023

No. 5136/1(10)-
NGBRA/SPMG/I
EC Activities-

427/2017-P-
II1/2023 dated
13. 10.2023

Block De\’el-70,000/-
opment Office,
Kolaghat.

No. 5136/ 1(10)-
NGBRA/SPMG/1
EC Activities-

427/2017- P-
II1/2023 dated
13.10.2023

No. 5371/
NGBRA/SPM G/IE
C Activities-
427/2017-P-

II1/2023 dated
08.01.2024

No. 5148(9)-
NGBRA/SPMG/I
EC Activities-
427/2017(P-
II1) /2023, dated
17. 10.2023

50,000/- Block Devel-

opment Office,
Mahishadal

Block Devel-30500/-
opment Office,
Mahishadal

25000/- BDO, Kolaghat.

District admin-
lstrat lon

No. 5371/
NGBRA/SPMG/IE
C Activities-
427/2017-P-

II1/2023 dated
08.01.2024

49000 /-

Name of ULB/ Agency

Tamluk

679/2022. Dt:
08.1 2.2023

1 7/fXXV/'DGC.
Dt: 21 .02.2024

No. 5458-
NGRBA/SP
MG/IEC
Drive-

679/2022,
Dtd
06.02.2024

Not applica-
ble due to

UC u-ill be

submitted after

receiving the
fund.

amount not

received bv

District from
WBSPMG

UC will be

submitted after

receiving the
fund.

Not applica-
ble due to
amount not

received by

District from
WBSPMG

06/’XXV/rDGC.
Dt: 1 8.0 1 .202+

5270-
NGRB A/SP
MG/IEC
Drive-
679/2022. Dt:
08. 1 2.2023

Not applica-
ble due to

UC u’ill be

submitted after

receiving the
fund.

arrlount not
received bv

District from

WBSPMG.

Rs. In Lakh
Amount Released

4.5000

g
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INDUSTRIAL EFFLUENT DISCHARGE RELATED POINT AS MENTIONED IN POINT N O. 4:

The effluent monitoring is conducted by WBPCB (Haldia Regional Office) on regular ba-
sis as per guidelines and standards of Central Pollution Control Board (CPCB) and as observed,

most of the times the above mentioned industries are meeting the specified standards of effluent
discharge parameters.

A statistical data of the industries & their respective effluent analysis is provided below:

Industry
Name

SI.

No

Nl/s Haldia

Energv

Linlited.
1

M/s MCPI
Pvt. Ltd

M/s IOCL

Ali (F PW)TEE

RJq8AUEDININq
tYST. JUDGE CCYJRT

REeD. NO
I02B6

;(TjfA

Hazard-
OUS

\\’aste
Generat-

ing In-
dust rv

(Yes/No)

Type of
Indust r)

Yes

having
Hazard-

GUS
Waste

Authori-
zatlon

from
\VBPCB

Thermal

Po\ver

Plant

Yes.

having
Hazard-

OUS
Waste

Authori-
zatl011

from
\VBPCB

Yes,

having
Hazard-

aus

Petro
chemical

Industry

Oil ReHn-

erv

Annexure-B

Treated

Effluent
Dis-

charged
at GBC

Per day

Existing
\\'ater
Treat-

ment
Facility

Parameters ana- I I Regulatory
lysed during efnu- 1 Status of 1 action taken

ent sample monitor- 1 Compliance I by \VBPCB,
ing ! I HRO

Disposal
'Nlet hod

Date of

Sampling

Sent to
Common

Hazard..

aus
Waste

Treat-
ment

Storage
& Dis-

posal
Facijity
(CHWTS

DF) i.e,
WB WM

L

08-08-2023 Complied

pH. COD. BOD.
TSS. O&G, Total
Chromium. Zinc

Phosphate. Copper &
Iron

Effluent

8248 1 Treatment

KL I Plant
(ETP )

Complied

pH, COD. BOD,

TSS, O&G, Cyanide.
Fluoride. Total

Chromium. Phenols.

Chromium ( 6+)

Sulphide, Tron &
Manganese

08-08-2023 Complied
Sent to

CHWTS

DF i.e
WBWNt

L
3 17: 2 E T p

19-05-2023 Complied

Sent to

CHWTS

DF i.e
WBWbf

pH, COD. BOD.TSS, O&G. Cyanide,

Fluoride. Total
Chromium. Ammon-

q: to E T p 1 0-08-2023 Complied

10
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SI. I Industr)
No 1 X7ame

'q'

b{/s In-

dorama

India Ltd
'1

M/s UPL

M/s Exide
Industries

Ltd6

Nt/s Patan-

jali Foods
Ltd. ( for-

med v
known as

Ruchi Soya

Indus. Ltd. )

7

M/s Haldia

Petrocheln-

icals Ltd8

Hazard-
OUS

\\’aste
Generat-

ing In-
dustw
Yes/N o

Waste

Authori-
zatlon
from

WBPCB

Type of
Industr}

Yes,

having
Hazard-

OtIS
Waste

Authori-
zatl011

Rom
WBPCB

Yes,
having
Hazard-

aus

\Vaste
Authori-

zatlorl
from

WBPCB

Fertilizers
Manufac-

turIng

Pesticides

& Herbi..

cide Man-

ufacturing

Yes,

having
Hazard-

OUS
Waste

Authori.
zatlon
ttom

WBPCB

Lead Acid

Battery
Manu fac-

turIng

Yes,

having

Hazard-

OUS
Waste

Authori-
zatl011

from
WBPCB

Yes_

having
Hazard..

OUS

Edible Oil

Producing

Petro
chemical
Industry

Disposal
\lethod

L

Sent to
CHWTS
DF i.e
WB W M

L

Sent to

CHWTS

DF i.e
\VB W M

L

Sent to

CHWTS

DF i.e

WB W M
L

Sent to
CHWTS

DF i.e
WB W M

L

Sent to

CHWTS

DF i.e
\VB WN,f

MEA a HACTEE

PJR8AbEDlhiniR
DIST. JUDGE COJRT

REG!). NO

I02B6

T==h
Effluent

Dis-

charged
at GBC

Per day

Hmg
\\’ater
Treat-
ment

Facility

Date of

Sampling

17-05.2023

I1-09.2023

1 680
KL

ETP

1 6-06-2023

07-07-2023

72 Kt ETP

11-04-2023

08-09-2023

ETP58 KL

12..06-2023

11-08-2023

310 KL ETP

19-05-2023

7625
KL ETP 06-07-2023

Parameters ana- I I Regulator)
lysed during eff:lu- 1 Status of 1 action taken

ent sample monitor- I Compliance I by WBPCB,
ing I t H RO

ical Nitrogen. Nickel

Copper, Chromium

(6+). Lead. Phenols.
Sulfide, Cyanide.

Zinc, Phosphate,
TKN

pH, COD, BOD,
TSS. O&G. Fluoride

Phosphate & Am-
monical Nitrogen

pH, COD, BOD,TSS, O&G. TDS,

Phosphate & Phe-
nols

pH, COD. BOD.
TSS, O&G & Lead

pH, COD. BOD.
TSS & O&G

pH, COD. BOD,

TSS. O&G, Cyanide,
Fluoride. Total

Chromium. Copper,

Non-

Compliance
in TSS (To-
taI Suspend-
ed Solids) Show Cause

Letter issued

Awaiting for
reports

Complied

Complied

Complied

Complied

Non-

Compliance
in TSS (To-
tal Suspend-ed Solids)

Show Cause

Letter issued

Complied

Complied

Non-

Compliance
in Iron (Fe)

Show Cause

Letter issued

11
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10286

I<\JM
Hazard-

OUS
\Vaste

Generat-
ing In-
dustw
Yes/No

\Vaste

Authori-
zatlorl
from

WBPCB

Treated

Effluent
Dis-

charged

at GBC
Per day

Existing
\Vat er

Treat-
ment

Facility

SI. I Industr)No 1 Name
Type of
Industr}

Disposal
'\lethod

Date of

Sampling

Parameters ana- I I Regulator)
lysed during efnu- 1 Status of I action taken
ent sample monitor- I Compliance I by WBPCB,

ing 1 1 H RO

L Chromium ( 6+)
Lead. Phenols. SuI-

phide. Cyanide. Zinc.
Phosphate & iron

25-04-2023 Complied

Yes

having
Hazard-

OUS
Waste

Authori-
zatlolr
from

WBPCB

M/s IVL
Dhunseri

Petrochem-

ical Indus-
tries Ltd

22-08-2023 pH, COD. BOD,TSS . O&G. Sul-

phide. Cyanide, Flu-
oride. Total Chromi-

um, Phenols &

Chromium ( 6+)

Complied

9
Petro

chemical
Industry

Sent to
CHWTS
DF i.e
WB WM

L

981 KL ETP

18-05-2023 Complied

IL
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b

SI. F Name and Ad-
No dress of the unit

1.

2.

3.

M/s Adani Wilmar
Ltd. (Unit – I)

HPL Link Road, P

O. – Debhog

P. S. – Bhabanipur

Dist. – Purba Me-

dinipur

Pin - 721657

M/s Adani Wilmar
Ltd. (Unit – II)

HPL Link Road, P

O. – Debhog

P. S. – Bhabanipur

Dist. – Purba Me-

dinipur, Pin - 72 1 657

M/s Emami Agrotech

Ltd.

P. O. – Debhog, P. S.

– Bhabanipur

Dist. – Purba Me-

dinipur, Pin 721657

a PWTEE
PURBAyE91#tNR

C)IST. JWGE CQJrT
RECD. NO

1 0286

}PJb.

Annexure- C

Effluent analysis report I Industrial sol-
id

Waste
water

gener-
ated

(KLD)

ETP

Point of

collec-
tron

ETP exists and

treated effluent

IS

complied with

environmental

rlorrrls

ETP outlet90

ETP exists and

treated effluent

IS

complied with

environmental

norms

150 ETP outlet

196.6 ETP exists and

treated effluent

IS

complied with

environmental

rlorrrIS

ETP outlet

e 1

eters obtain,d limit Y astegenera-
tron

(mg/l. I (mg/l. and method of
except I except pH)

pH) disposal
Mt
done

no
no

n4
<1.00

a

r TPM. disposed off

m
6.5_8.5 1 for land filling

r b) Spent Earth: 200

TPM. sold to out-

side

vendor

mo

TSS

Not
done

8.9 1

4.00

mI
BDL

a) Fly ash: 10 TPD.

disposed off for land

filling

b) Spent Earth: 8

TPD, sold to outside

vendor

mo

COD

TSS

Mt
done

8.25

8.00

n a) Spent Nickel

Catajyst. 2 MT /

month. disposed

through CHWTSDF

b) ETP sludge- 25

MT

/ month. disposed

25C}

100

5.5–9.0
10

7.70
BDL

IH0 &G

13
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through

CHWTSDF

c) Coal Ash &

APCD

Dust- 120

MT/month,

disposed off in an

eco-friendl\

rrlarlr]er

4, M/s Exide Industries
Ltd. p. O. & P. S. –

Durgachak

30 ETP exists and I Traction

ETP outlet
treated effluent

is complied with

environmental

BOD Not
done

7.00

10.00

7.80

BDL

BDL

Not
done

}.00

1 2.00

7.60

BDL

BDL

Not
done

6.93

14.00

7.90

<1.00

0.17

BDL

30 Lime Sludge- 1.40

MT/Day, sold to
outside vendor[

COD

TSS

}H

I o &G

Pb

BOD

250

100

5.5–9.0

10

0.1

30

Dist – Purba Medini-
puc Pin - 72 1 602

no rms

Lagoon dis-
charge to
GBC COD

TSS

bFI

0 &G

Pb

BOD

250

100

5.5–9.0

10

0. 1

305. M/s Haldia
Energy Ltd.
(CESC) ViII –

Baneswarchak.
P. O. - Golap-

chak. P. S. –
Durgachak

8248 ETP exists
and treated
effluent is
complied
with envi-
ronmental
norms

Outlet to
Guard
Pond/ to

River
Hooghly

Fjy Ash-
75000 TPM

disposed off
for land filling

COD

TSS

IH

0 &G

Fe

TotalCr

250

100

5.5–9.0

10

1.0

0.2

BottomAsh-5200

TPM, disposed
off for land filling

Dist.–
PurbaMedinipur,Pin-

14
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.;f
jO721658

6. M/s Haldia ETP exists
and treated

Outlet to
ETP

8620
Petrochemicals

Ltd. HPL Link effluent is
complied
with envi-

Road
P.0.&P.S.–
Durgachak

Dist.– ronmental
norms

PurbaMedinipur,Pin-
721602

7. M/s Indian Oil 5760 ETP exists Outlet of
old ETPCorporation Ltd.

(Haldia Refinery)

P. O. –Haldia Oil Re-
finery P.S.-Haldia

Dist–

and treated
effluent is
complied

with envi-
ronmentalPurbaMedinipur,Pin-

721606 norms

Outlet of
new ETP

Cu BDL

0.12

0.13

Zn

Phos-

phate-P
mo Mt

donem
m6m
nD
nD
D7
nDnD
nDm
0.12

no
TSS
R

m&
ml

Fe

n+

fotalCr
at
mr

mr
'hate-P
CN

L

mIm
m
done

a4
nom
mD
mD
1.00

mD
nD
nDmI
D2

no
no
TSSam&

lnba
eta] Cr

at
mr

ml
lhate-P
CN
rb
He
Vi

m)
no
COD
ms

H
n&

mr
mi

+1

mDnD
BDL
nD
mD
n8
39.80

m8
m2
To
nD
HI

nDnD
mDm
mI

Total Cr
HI
mr

ml
lhate-P
nb
rbHg
Ni

L

mo

nD
mD
nD
mD
nD
04

1.0

1.0

5.0

30 Flv Ash-
178144

m
100

=

!
[2

1-
m
FI
m
1.0
To

m
Torl
a
1 .0

m

;
To
mm
[1
2.0
1 .0
To

m
To
0. 1

mo
1.0
mn

MT/Year, dis-
posed off for
land filling

m
10
to
to
0.1
m
to
to
m

Bed Ash-
11 8763

MT/Year,dispose
d off for land fill-

lrlg

M
m
100m

NIL

mm
no

5.5–9.0

Jr
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+ riaT=:fLEXi
(D \ DIST. JUDGE COJRT

\?+\\ REaD.NO,

+

C

Plant out-
let to Riv-
er Hoogh-
ly

M/s Tndorama India
Pvt .Ltd
P.0.&P.S.–
Durgachak

Dist.-

8. 1104 ETP exists Outlet of
and treated ETP to

Recycling
plant

effluent is
complied
with envi-

PurbaMedini-
ronmental

pur, Pin-721602 rlorrns

4039 M/s IVL Dhunseri

Petrochem Indus-
tries Pvt, Ltd.

ETP exists

and treated
effluent is

complied
\riCh envi-

ronmental

Com-
bined

outlet of
ETP –

l&ETP–
IT

HPL Link
Road.P.O.–

Khanjanchak noITn S

P.S.–Durgachak

Dist.–
PurbaMedinipur,Pin-
72 1 602

•
e el
i 16

COD
TSS
mr

45.92
1 8.00
To
<1.00
nDmnD
nD
nD
ml
0.15

m&
lTha
totalCr

al
mr

Phos-
lhate-P
CN
rb
FlTi

m)

mD
mD
mDFL
mD

no M
donem
m6no
nD
0.12

mI
BDL

BOD Not
done

COD

TSS

16.83

10.00

7.50

BDL

IH

0 &G

Phenols

CN

,+6

BDL

BDL

BDL

BDL

BDL

0.42

TotalCr

Sulphide

Fluoride

250
nom
to

.0
to
m
3.0

no

To

m

Flv Ash- 200

TPM.
reused in process

MetallicScrap-
100 TPM, Sold
outside

30

250

Flv Ash- 3961
MT/month. used

for Land aIling.

100

}.5–9.0

10

Polysterlump-80
MT/day.Recycle

1.0

0.2

0.1

2.0

20
5.0

ETP sludge- 10

Kg/day.send to
M/s WBWML

Empty
bag/scrap-7.0
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;jE£THqgfJfjlA+
DiST. JUDE CaIRT

RE(;D. NO..

t

M/s Kolaghat Ther-

maI Power Station

ETP exists10

19913 and treated

effluent is

complied
with envi-

(WBPDCL)
P. O. – Mechada,
P. S. – Kolaghat

Dist. – Purba Me- ronmental
rlorrrl Sdinipur, Pin -

721137

M/s MCPI Pvt.Ltd.11 ETP exists
and treated30792P.O.–Bhuniaraichak

P.S,–Durgachak
Dist–

effluent is
complied
with envi-
ronmental

PurbaMedinipur,Pin-
72 1 635

rlorrrls

Outlet of

East
drain to
GBC

ETP
outlet
10

Guard
Pond

Ash

pond
over-

tlow4A
to Me-

dinipur
canal

Outlet
of
old
ET

P

Outlet of
ne\v
ETP

Plant out-
let to Riv-
er Hoc)gh-
Iv

BOD Not
done

COD

TSS 12.00

7.20
nD
nD
mD
nDnD
nD
ml

arG
nols

nb

Total Cr
t
mt

asa
m&

Fe

o at
nr

ml
lhate-P

mo
7.40no
0.10

mD
mD
ml
HI
m8

a6
1.20

TSS
IH

m&

mo
no
as

tH

mG
t

ml

9.70
n7
a6
mo
1 .00

mD
mDBDL
nD
mDm
nomno
ml
< 1.00

mDnD
mD
nD
nD
n2mmmmnD

Total Cr
L

no
noUs
R

m&mr
mra

Total Cr
t no
no
as

}H

m&

MT/month ,

Sold to author-
30

ized recycler.
8.9 1 250

100

5.5–9.0
10

1.0
0.2

El
2.0

To
m
no

5.5–9.0
10

Coal ash-

1658838 TPA,
cement, brick
mfg & land de-

vetopment as
per the Flay ash
Notification.

100m
10

NIL

m
10
!
1.0

F2rt
2.0
m
M

250
nom
to
9

to
0.2
0. 1

To
m
30m
100

m
10

LI-
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M/s Patanjani
Foods Ltd

Tentulberia
.P.O.–Debhog

P.S.–Bhabanipul
Dist.–

PurbalVledinipur.Pin-
72 1 602

12

13. M/s Shree Renuka

Sugars Ltd, Hatibe-
ria,P.O.-Debhog,

P.S.– Haldia
Dist.–Purba Medini-
pIn,Pin–72 1 657

14, M/s UPL Ltd.
P.0.&P.S .–

Durgachak

Dist.–
PurbaMedinipur,Pin-
72 1 602

\fRil: JillfiLl\
OST. MOU c(xju tE

REGO.NO.. /P

ETP exists
and treated
efnuent is

complied
\vith envi-
ronmental

rlorrn S

Outlet of
ETP

310

Outlet of

ETP
ETP exists

and treated
effluent is

complied
with envi-
ronrnen tal

no rrrl S
+ The unit is

under shut
don-n

since08.04.2
024 to till
date as per
the letter

dated
1 6.04.2024

Submitted b\
the unit

Therefore.
no sampling
is done in
this

uarter
ETP exists

and treated
effluent is

complied
with envi-

ronmental
noITrls

740

Outlet of
ETP72

BDL
nD
nD
nDnDm
3.35mmm
nl

r

mI
nb

;1
total Cr
Fluoride

mo
no
TSS
R

m&

30m
nom
To

mo
no

mm
100m
To

2100

Dr
m&

TDS

Not
Done
6.18
6.00

m8
nD
r4nom

BOD 30

COD
nsam&
nD

mr
mr
lhate-P

250
nom
To

ml

ETPsludge-
1 .6MT. Sent to
TSDF

Ash-

2000iVIT.land
filling

ETP sludge- 300

kg/month. used
as organIC ma-

nure

Scum-

2 1 OT/month,
used in ce-
ment/brick

mt}.
Fly Ash- 2400
T/month, used in
cement/brick

mfg.

Wooden pallet

,HDPE drum,
paper etc.-
130MT/year. to

recycler.

18
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Name of Pro- 1 DateSI

No. 1 gramme

VIII Other Associated activities undertaken by DGPC:

a. Number of Meetings organized (since Inception as on date): 14 no. Of Meetings latest as on
1 6.07.2024.
SI. No. 1 Date of Meeting I Number of Meeting

27.07.2022, 02.30 pm

12.08.2022. 01 .00 pm

22.09.2022, 01 .00 pm

23.12.2022, 01 .00 pm

19.01.2023. 1 1 .00 am.

15.03,2023, 03.00 pm

20.04.2023. 04.30 pm.

1 0.05.2023, 03.1 5 pm.

01 .06.2023. 05.00 pm

b. Number of Awareness Programme conducted as per approved Annual Action Plan- component
W lse

Ganga Utsav
2022 on Ganga

Pollution
Abatement

Wall Painting on
Ganga Pollution
Abatement

! INrA IV11111

{REA # ?RENE

WRBA MEDt#tPUR

DIST. JUDGE CWRT

REGD. NO

10286

iT;

01.

02.

03.

04.

05.

06.

07.

08.

09.

10,

11.

25.07.2023, 04.00 pm

04.08.2023, 04.00 pm

29.09.2023, 04.00 pm.

12.12.2023. 04.00 pm

12,

13

14. 17.01 .2024, 1 1 .30 am

No. of 1 ’Place

Prog,

Key Components/ Activities

Cultural Events focusing on the
ilnportance of River Ganga &
tributaries the message of Ganga

Pollution abatement

PollutionWall onpalntlng

abatement with active public par-
ticipation the message of Ganga

Pollution abatement

01

01

01

01

01

0

01

0

0

01

01

01

01

01

Name of Conducting
agenc}

Haldia a

Krishnadun Ghat, I Haldia.
Haldia

eKukrahat

fice, SutahataGhat. Sutahata
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Exhibition cum
awareness cam-'

paign regarding

Ganga Pollution
Abatement

Cultural Pro-
qrarnrne on

Ganga Pollution
Abatement

).

4.

:S

6.

7.

10.

11.

Mission Life
Campaign on
Ganga Pollution
Abatement

International
Yoga Day on
Ganga Pollution
Abatement

Swachhta Hi
Seva on Ganga

Pollution

Abatement

World Unity
Day 2023 on
Ganga Pollution
Abatement

Mass Awareness

Exhibition on
Ganga Pollution
Abatement

Behavioural

change and

cornrnunlcatlon

actIVItIes

Wall painting

and slogan writ-

Ing competltlon

Coe
(M $?r£TEE

ex W.D+#lPUR

JUD(1 CfNRT

iSDj Ei
mmmFi–m
on the message of Ganga Pollu-
tion abatement.

03.02.
2023
10

t 2 ,02

2023
28.03.
2023
10

29.03.
2023
03.05.
2023
10

05.06

2023
2 1 .06.

2023

o
nrance concerning pollution

abatement of river ganga along

with sensitization with fisherman.

Ganga Marathon, Ghat Par Yoga,

cultural Event, Street Play, Slo-

gan & quiz Competition the mes-

sage of Ganga Pollution abate-
ment

International Day of Yoga on the
river bank to strengthen River-
people connect with the message

of Ganga Pollution abatement

(Vasudhaiba Kutumbakam).

Cleanliness drives in (Ihats, Mar-
ket Places besides river, Sit &

Draw competition in specific stra-

tegic locations for mass aware-

ness generation about River pol-

lution abatement

Special Campaign like Marathon.
Cycling. & other sports event
with the message of Ganga Pollu-

tion abatement

Setting up a stall with display of
various matters and audio visual

display with the message of Gan-

ga pollution abatement.

0 3

01

01.10.
2023
10

02.1 0
2023

02

31.10.

2023
02

07.0 1 .
2024
10

14.01 .
2024
29,2.2
024

01

o

theme of river pollution control

98 ) ?

024 to

29.2.2

024

Wall painting on the theme of
river pollution was organized
with the help of school students. a
slogan writing competition was
also held

02

Haldia. Block Development Of-
fice, Sutahata.

e

shadal& Township fice, Mahishadal.

Ghat. Haldia.

a

Haldia & E Haldia, BDO, Mahi-

Geonkhali, Mahi- I shadal&Kolaghat
shadal

a

Krishnarjun Ghat, Haldia,
Haldia.

t
Ghat. Sutahata fice, Sutahata

BDO Office Cam-

pus.

a

Iaghat & Kola –T I fice, Kolaghat
GP. Kolaghat

a

Kolaghat. I ace, Kolaghat.

I

Mahishadal fice, Mahishadal

I

Mahishadal I ace, Mahishadal

26
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IEC Activities undertaken- component wisC.

Name of IEC activi- 1 Date
tIes

s

Banners at 05 Durga 1 2023
Puja Pandals 2023 of

River Pollution

Abatement

Key Components/

Activities
Display flex/ banners

with the message of

River Pollution

Abatement during

ensuing Durga Puja

2023

Distribution
Handbills/Leaflets

for aware local peo-

pIe on river pollution
A tableau with live
folk performers was

used to spread the

message on abate-

ment of river pollu-
tIon

no

2023
Distribution
Handbills/Leaflets
on River Pollution

Abatement

a

hicle an abatement 1 24 to
of river pollution 1 7.3.20

24

of

d. (]hat Protection: NA

e. Afforestation:

Name of

the Activi-
ties

Total area
of afforesta'

tion

Number of Affor.

estation with date

Plantation
of Man
grove

11.80 hec-
tare

2,36000 saplings
from 15.01.2022 to
20.02.2022

f Landscaping and Beautification: NA

List of Best Practices: NA

Any other issues fit to be mentioned : NA

I-AIT
a PRO\CE

:gB i! !! !!\SF:1

' Place

Kolaghat.

No. of
Prog.
01

Name of Conducting agency.

BDO, Kolaghat.

Kolaghat. BDO. Kolaghat.01

Various places

were covered

in 6 river ad-
joining blocks
– Haldia.
TVTahishadal.

Sutahata.

Tamluk. Sahid
Matingjni. Ko-
laghat

District administration01

Location of Affor.
estation

Name of the
Conducting

Agency

Nandigram Forest
Beat Office

Gangrachar
Soudkhaliu

Kendamari
Jalpai
Nakchira
char

21
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That the statements made in the above paragraphs are true to mY knowledge and
belief based on the records available in the office of the deponent. The rest are
humble submissions before the Hon’ble Tribunal.

It is most respectfully prayed that this Hon’ble Tribunal maY kindIY be pleased to
pass necessary order(s) as deemed fit for the ends of justice

+

Depon
District Magistrate
Purba Medinipur

Identified by me

Q7?ghB&c$ P ga/pan-+a '
EnooI'”ent NO. F/34/ iq O+ 2 O/ g. DIalct Magistrate

Purba MedinipurAdvocate
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{#34b
PUR8A MD

T. It

RECu. f
1 02

io hereby verifylepoIU
the aforl 6hs are true

Formation, and I believe

I, the
made
and in

and declare that the statements
and correct to the best of my knowledge

that nothing material has been concealed therefrom.

Verified at 'm/”l uk on og++’ day of August 2024

Identified by me §/
Deponent

District Magistrate
Purba Medinipur

11nI P IrePii?IF b \111F) IEfX1CU P 1C? InJr) I= =: IFnah + NOr FAI q 0 /F 20 / 8 e

Advocate
Dislrict Magistrate
Purba Medinipur

BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW BENCH)NEW DELHI

0.A. NO. 200/2014
JEPONEiyT IS IDENTiFIED AND HAS

SIGNED THIS AFFIDAVfT ON OATh

BEFORE HE ON fHS..„.M„%„a.
\n- uk\Ld,cH

SANTOSH KUMAR MAtTI,nOTARK
Appolnte& by Govt. of India, Under the ~

N')taries Act 1952 {Act No.• 53 of 1952)
to' the District ofPuda KedinipurJudges' CaIn

famtuk. Purba VediniDut. W.B.

In The Matter of
M.C. Mehta.

APPLICANT

VERSUS
Union of India & Ors.

. . . . . .RESPONDENT(S)

AFFITDAVIT ON BEHALF OF THE
RESPONDENT No . . . . . . . . . , DISTRICT

MAGISTRATE & COLLECTOR,
PURBA MEDINIUR DISTRICT

Ms. Madhumita Bhattacharjee,
Advocate

For The State of West Bengal
Email: Bhattacharjee.madhumita@,gmail.com

(M):9811785211
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A67\ eH LWt - R-I

td2;:/

\.

ffice of the

HaLal a Addyzz
HALDIA Dc B. It xnloedkar BIr mlnbiratrve BuIldIng, CIty CentreMUNICIPALITy

P.O. - Debhog. Ialdia. Purba Medinlpur, West Bengal

Ll
i., :;l\?''ct MagIstrate &Co:!ector, / -,' - d
' I I.k Pt;"03 Medtnipur, I ’ .?na

: ' aec : '' w: t* LOrrpllanC€' of Or:ler passed on 24.11.2023 of the bobbIe Natlonai Green Tribunal i,c.w, O. A. No

' - e '_ 'f b p Hv 3727/ 1985' ll A. No. 340/2022)

q

'; ! . No tn connecr ion WIth Order passed on 24-

I1 ?023 by the Hon'ble National Greer,
i,’iuul tai ..k.w . G.A. No 236/2014{C.W.?;

No 3727 / 1985} (1.A . No. 340/2022)

Sewage

t

02b 6-

_KUbA&

JU

I

'b

MJ@#
W,4

\“„„W„g;aT6.5l:JPg

-„”:„-„Bh£#g&#.algX (

Date: 03 ' O1 ' 2–a Zn

Concerned Authority / Department

Sewage

The Haldla Municipality have five numbers of Khat\,;canais wh,c'.

dlverslon' work in the MunicIpaIIty town, There are 25 no 's oF

un cave'ed h'gh drains. AtI these drains discharges sewerage water

:a set’e i. ,Jill+l i:' tHe tOwn whicn FInally fdll ,n to rlVel Ganga

tn'ough f:ve nunlbers of outlets where Haidia Mynlc ipa,itV h jJ
,nstalled Screeners to stOP the waste from faiIIng a rect v into t '- ,

Kh.3; and 'FIKurtchai; Khat, Patikhat carries waste water fro=“

eleven wards having ward numbers 3,4,S,6,7,8.9,10,I1,12,14 out
of twenty-nine wards. River side ;anal carries water from ward
au,TIt>ers 19.21,23,24,25,26. Cnunamarakhai carrIes waste watt?

from wai-a numoers 15,16,17.18. Green Bett Khai ana ihFkUrk tld}

ca-'rles waste water from ward numbers I I & .jf;
respect;ve:y. There are severe. numBers of NursIng horne/hosol£1

ana the waste water alongwlth untreated sewerage wate' f"; -

thebe Nursing home/}+rspita; fails into rive’ Ganga : tlrccd:
P3:lkhal There gre also several numbers of indUstrIes under tFl\

MilniclpaIItV the polluted waste water of WhICh ultimately fails to

RIver Gacga through five number of out fai+s and The untreated

sewage waste WhICh ever are discharged are belr=g cteaned as a

co:iected day by day by the Haldla MunIcipaIIty Conservancy >taff ,

from a'i households, hotels, all InstitutIons . hosp'ta is PUbIIC &
PrIvate OTtices, company etc, are st(Fed at nearby Waste Bit}s.

After that all the waste are laker! DV an agency named Ramkl Of
their transport vehicle. As an agreement was signed betwe,'r

Haldia MunicipaIIty and Ramki(West BengaE Waste Managelneft,

ultimateIY faI is to Rive' Ganga. There are no :n[erceot,o- a.,c

River. viz Pat}khai, Riverside canal, Chunamarakhai, Greer Be,!

t

Ltc:}. Al the waste garbage u hatever has been collected per day

are beIng taken to their factory of the said agency for process,fIg

& reCyCIIng and thus dIsposed of :n sc,entificaliy m3arer
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!Hull+cipal Solid Waste disposal Municipal Solid waste disposal:-

The waste are cleaned and collected day by day by the HaldId

MunIcipality Coqservancy staffs from all 29 wards lyIng unGer

Haldid Municipality area and are stored at nearby Waste Bins

. After that all the waste are being taken by an agency named

Rarnkt on {heIr transportatIOn vehICle, All the So tld waste
whatever has been collected per day are beIng taken to theIr

factory of the said agency{Ramkl) for processIng/ & recytillrg ana

thus disposed of in sc:entifica; iv manner SIngle use of plast,c a’e

banned and also many of the awareness programs on SOIId waste
are organIzed by the Haldla Muntc:pality

Construction and Demolition waste:-
Haldla Munlclpailty has no agreement for C&D waste w,th West
Bengal Waste Management LFd for collectIon. trar,sporlatlon and
dlsoosai

P !eTH:[
PURBA biF,DINiPUR

a 1 DIST JUDGE COd

'F)IREaD. NO
10285

on and Demolition waste

tV

V

VI

Industrial Effluent discharge Industria! Effluent discharge:-

Haldia MunIcipality have no roll in IndustrIal Effluent discharge

Regulation of Flood Zone Regulation of Flood Zone:-
Haldia mUniCIpality have lo roll in RegulatIon of Flood Zone

i 1 , 11 n _ nun

Sia medical Waste Bio medical Waste:-

Haldia munICIpality already execute an agreement w,th nest

Bengal Waste F,4acage=lent ! td fo’ cniie£t, transportation and
disposal of BIO medIcal Waste Ie Waste Bengal

Wasten4anagement ltd(BIo-MedIcal UnIt)

V ft
MIning Mining:-

Haldta mUniCIpaIIty have no roll in MinIng

Cb,..\Halcjip Municipality
\:xccut lvc < Ji I': cct

Haldia Mtlnlcif,at itvq'!!? ;adb\
b UP

(BI t+
4;ii-\3

a

In
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Item No. 04 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

W PRACT[E

PURBAHEOINlpUR
DIST

JUDGE COURT

REGD, NO
10286

Original Application No. 1069/2018
(M.A. No. 1792/2018, M.A. No. 1793/2018, 1.A. No. 150/2019 & I.A.

No. 151/2019)

Nitin Shankar Deshpande Applicant(s)

Versus

:spondent(s)

te of hearing: 30.04.2019

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE K. RAMAKRISHNAN, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER

;1
r\For Applicant(s) : Ms. Ekta Sikri and Ms. K. Gayatri; Advocates

For Respondent (s): Mr. Rajkumar, Advocate far CPCB*--'
Mr. Gigi C. George, AdVocate foR MoEF&CC
Mr. Dhruv Mehta. Sr. Advocate with Mr. Ashish

Wad and,_Mr. Sidharth Mahajan, Advocates
II

If

JHI

6
ORDER La

1.
The iSle fWderuion is e©dsct% standards for STPs

as laid down vide Notification dated 13.10.2017 by way of

Environment (Protection) Amendment Rules, 2017 against Serial No.

105 of Schedule-I to the Environment (Protection) Rules, 1986.

2 Vide order dated 21.12.2018, this Tribunal noted that untreated or

partially treated sewage is a major source of pollution in the country.

1

Z£
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The Honl)Ie Supreme Court in the case of Paryauaran Suraksha

Samiti & Aar. Vs. Union of India & Ors . 1 directed taking of steps so

that huge gap in sewage generated and treated is bridged.

Gon: 3. The Tribunal also noted that the proposed standards as per Draft

Notification dated 24.11.2015 issued by Ministry of Environment,

Forest & Climate Change (MoEF & CC) are sought to be diluted by

the impugned Notification as follows:

F nACTCE

RJRBAUEDiN}FUR

OST. JUDGE C'HRT
REC;D. bO.
I0286

L
'& CC
lcation

2017

-'---:*''
(metro ciL
No

Parameters Old
Norms
1986

Draft
Norms
Nov., 15

<30Biochemical

Oxygen Demand
IBOD) (mg/D

Chemical

IcESir}t

Total led
gPSolid

t„lg/ tV*NitrogenTotal
U

Cmg/l) _Jab

IiI
IL

+1Phosphorus
rrlg/l)IL

No limit

mr

4. The Tribunal also noted that the relaxed standards will deteriorate

the water quality and degrade the environment and be a retrograde

1(2017) 5 SCC 326

2
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step. The dilution will also affect the human life and the water quality

of the rivers.

Accordingly, the Tribunal constituted an Expert Committee

comprising the nominees from IIT Kanpur, IIT Roorkee, NEERI and

CPCB which was to give its report after examining the best available

technologies and best practices and after referring to the Experts

study on the subject particularly CPCB Report on “River Stretches for

Restoration of Water Quality, 2014- 15” and%l’.order of this Tribunal

on Ube subject of polluted river stretches dated {0.09.2018 in Original
;+

Application No. 673/2018 in the matter of News item bubhshed in

“The Hindu” authored by Shri Jacob Koshy titled “M&a boer stretches

are rtotu critically polluted : CPCB” . The Tribunal also directed stay of

operation of the impugned Notification and application of pre-revised
b A -- 7 ~-\ –, X=!# ;t’y;tinf==ye;/ ; S Se

h

a\L C C O r = k1 % r e P 0 ][][ x = XaLe C e i V e d fr (d:p C B &mail dated

A}}}}II::;:i};;:=II
There was need for revised standards for BOD and COD with a view

to protect the water quality of the rivers/streams. There was also a

need for revised standards for TSS, for Nitrogen (Ammonia & Nitrates)

and Phosphorus and for Fecal conform.

# nACTCE

PUR84b£DINIWR

t)IST, lin(i C(VeT
REaD. NO.

10285

3
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7. The Committee while discussing the need for revised the Standards

for BOD and COD observed that:

“Inclusion of COD in sewage discharge certainly offers
aduantages in terms of early diagnosis on functioning of STPs

and thus helps in resorting immediate measures/ correctiue

actions. This is because analysis of COD is completed within

5 Hours as against 5 days at 20c)c or 3 days at 27c)C for BOD

(Sawyer & Mccarty, V. Edition). Moreouer, if Gouemment

wishes to regulate STPs across the county through online

monitorirw system in future, inclusion of CPD in Discharge- # tH
$tanda/Zis built proue benefIcial for the reWb that COD

.seR99rs are quite reliable and readily auailaLk= @ndianFr;}

, market, hotueuer the same is not the case with Ba$'sertsBrs.

, ahus, from regulatory point o/ UieLL} also, COD is an @@
parameter and needs to be included in sewage Discharge

StarLdarcis.”

b=

’W, a RACTCE

FURBA HEOiMFUR

jUD(I COURT

REGD,
10286

MAJ

r: -.

While: discussing the need for revised standards + for TSS the

LX, LA

II

Committee has observed that:

\: A: The*Microbial qJ,duty Au,a,t,,„at,, ,,uk}k h„k@. Wh
+?the TSS-'co,ficer,trati,,. @@K th, Sus£aM,d , with,
„ larger shall be the pre;ence of bacteriqtprotozoa @ ui@

JIE]irid : %P IIyE/I a :t : LE) a }e r ?C][]ri rtg! @ ViZ gd VP cMs the

::a 1C!![ ][#11i t:dcS: sd i==J::sT : # rg 1 11111iII! i an d a1LS1 0

Further the committee observed:

“A well designed and operated conuentionat sewage

treatment system such as actiuated sludge process can meet

20 mg/Lefluent TSS discharge standards. Many STPs bases

on secondary wastewater treatment all ouer the globe are

able to achieve 10-20mg/L. TSS without any tertiary
treatment, ”

4
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Further with regard to the need for revised standard for Nitrogen

(Ammonia & Nitrates) and Phosphorus it has been elaborated by

==bE614&'
\\

i)
#

N:EXP;

L.
\\-

B

\fn

d

Committee that:

'Nitrogen and phosphorus in all forms are major rate limiting

elements essential for the growth of atage and other

uegetation in water bodies leading to a state called

eutorphication. The greenish color water with large uegetation

growth is common sight for not only takes and ponds but also

slow moujng riuers.
up if – SNH

Eutrophication arises from the ouersuppty o} nutrients (N &

P), which leads to ouergrou7th of plants , and alage.
, Degradation of dead alage and plants by microbe-g-:consumes

gd§issoloued oxygen in the water, thereby creating the,.state of

hypoxie.

Eutrophication leads to many problems related fo @@
q„,it,y , ,--, : V

• 'Large Dissolued oxygen variation leads to fISh kil1%

e -{ th, a,@,„ah d,,d , lg,q ,„d W
vegetation. L– I - ' C 4

' DecorRposition of dea(I _?tgae artcZ .vegetation at the

lb &b boa6m-+'u' Ing &Ug'r' d'iT'the.*W NHhqt'%b” 'f
WT b”-;'§& rnlt',\\$-- J V

© .;£,,,: ,f at:d t:Z,, ,„d ,d,„ ,,#{{tg ,ub,t,„,,,
'q&

consumption. ”

nb

make ater unsuitable’ for human and animal

+

\n
,?

J

r
V

L n C

1

IF . -T ;JJL

b }:'
L

The Committee has also observed that:

Due to the absence of dilution and worsening of our rivers

and takes, it is necessary to move towards nutrients (nitrogen

and phosphorus) regulations in water bodies.

5
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The Committee while discussing the revised standards for Fecal

Coliforms observed:

“As per "Houses and Household Amenities, Latrine Facility,
Census of India - 201 I, Registrar General and Commissioner,

Incha" auaitable d http://censusin(iia.goo.in/

2011 census/ hb/ Data sheet/ India / Latrine. Pdf; Out of 7.9

Crores Urban Households (UHH), nearly 1.7 Crores UHH (i.e.

20 %) lacks adequate sanitation. At the same time more than

5 takhs uitlages in the country are now open defecation free

(ODF) ( ytps:// sbm.you.in/sbmdashboar< / ODF.aspx.)

Although rural parts are couered through g’aritary toilets,

efjlUerLt from septic tanks from netuly buRt 9.2.£rorgsM
qT

aero-ss the country is unavoidable. This may po98 berg high

@ealth risk owing to the fact that "Sanitation" @tding
collection, conueyance and treatment is either abg% --'or

.-rf inade(mate in such areas. Relaxing PC pose ris&, #,
downstream cities/town/villages that rely op drinking

water source on same water body in case of riuerf. It
appears quite reasonable to say that FC Standards be

prescrIbed to 1 00 MPN/ 100 ml. considering its gnp it
jn huT;,an h,arth in g,n,,at and ,,adi,,,,, ,f -Indian
wd_stewater ' sector to handle the same (RecolitmendedIf

ualue of FC in CPHEEO Manual, . 2013 i#lWPS230@
mI.), . . jT (emphasis added)

Hence:-CPHiWOr 3 r,,,mm,„dML f,Lt,,.ir,g guid,lin,,
for treated sewage discharge into surface water which after

some trauet may join a drinking water source to be used
as source qf supply for drinking water as giwn tn
following Table 5.20

IP3
tF HWTa

;}Rg A WthH lj}}:
(XSI: JUWE !SNRTJ

EGO. Ra
02B6

Table 5.20 Recommended Guidelines for Treated Sewage if

Discharged info Surface Water to be used as source of

Drinking Water.

6
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(A)Parameter MoEF Sta RecorrLmerLded

VaLues

Less than IO

Less than IO

Less than 10

Less than 2

30BOD, mg/ L

SS, mg/ L 1 00

TN, mg/L 1 00

s

mg/ L

Not specifIedFaecal

Coliforms

MPN/ IOO ml

IC!!!! r a Z Standards, Enuironmental
'& = thorizeci bq PCB

. q in order to achieue the aboue ualues

TApi

Less than 230

1986On

would need to be designed for nutrient remouat in addition to

f the corLuentiortal BOD and SS remoual. It has aZso§@@

repo(ted that if the nutrients were remoued tQ the levels

mentioned in Table 3.20, then the amount of chtgrine.

r„M„df,r didr,f,ctbi„'S&b, I,,, at about b Ing/ 1.'%,!re
LA

%!, &,n,ia,rtl,q af„,,„,„tb„;# ,„,iq,i,, th, gA£rmar,&fW
directed .all State Pollution (:ontrot Boards to make it

ies to set un ,geuJeraae &tensLIdata 0

de to m(L and '.e=

q BOD L): _Not more thaEn 10I11 6.5-9sta

=: iS Not more thanLfr

NH4-N (mg/L): Not more than 5, N-total (mg/L) Not more than

IO ,Fecal Coliforms (MPN/ 100 ml) Less than 230. The

details are prouided in Annexure I.”

8. The report further mentions that the stringent standards in terms of

Draft Notification dated 24, 11.2015 are not only economically viable

7
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and technically feasible, the cost will not be significantly high. In this

regard, it was observed:

“7.0 ECONOMIC VIABILITY & RESOURCE POSITION

1. For Nitrijtcation (Conversion of ammonia to nitrate), 20-30%

larger aeration tanks are required with additional 40-50 %
aeration demand. The Total capital and O&M cost of the

system increases by 10-20 & 5-10 % respectiuely.
’AREA a ?NICE

FURM HE91HIFUR

xICU caRT
REG!). NO,

10286

2. For further remouat of nitrate from wastewater,

denitrijrcation (conuersion of nitrate to Nitrogen gas) is needed

&tJ @o rIL 1c][ I a KIL oopIIbp][c t 1cIL rIL k in the system % c Vaz cost

MFr increases . bg 5- 10 %' Neuertheless, denitrTcatiorl giues
25 % oxygen credit which reduces 25 % aeration rec?ufr@.

3. Finally, overall capital and operational cost imphcbtions @

„f achieuiTW startdaTds for metTopoman and class-I czbees BJ
be 20,30 %.

1--

A
4. Typical total unit costs for wastewater treatment baSEd on

experience gained in @s@ Europe and-- the cW
bpreser£te4 in Figure XX rMio/ UNEP 1997), The total grId cast
for secdndary treatment (BOP < 20-30 mg/L, & TSS < 50-100

m@I,) uaries. bettuee rI:'- 1.5-2.Ci“’'US$/m3, white &)r tevrtiary

matMs wtt@kn ,xp,ri,IL,, as aIBr ab _ in
5. In recent years, many STPs are constructed based on

effluent BOD, TSS & TN < IO mg/ L) and all the well operated

and maintained STPs are prouiding the desired effluent

quality. Some of these STPs are monitored by tIT Roorkee in

recent years under several research projects and NGT reports.

The performance eualuation results for 20 MGD Nitothi STP, 20

, treatrnatt (BOD, TSS & Fly <. IQ 7M) it is & O-2, 5 UIl&
The additional bur:len is approximately$25-33 % which

MLD Pappan Kahn STP, 15 Ml,D Delhi Gate STP and 5 MGD

Kapasttera STP of Delhi submitted to NGT atongwith 3.0 MID

;

r+.

f +

8
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STP, Rishikesh, 1 MGD STP, Delhi, 27 MGD STP, Haridtuar

etc., monitored under uarious research projects is attached as

Artrtexure 3.

6. CPCB has also conducted study on technological

achieuabitity of proposed standards. Delhi JaI Board has
installed and commissioned 04 STPs on aduanced treatment

technology along with cotiform reduction facilities.©©\
NRBA bED1#IINk

DIST. IInE COURT

REa),
10286

7. In addition, the following STPs aU oiler India are producing

the desired cpatity: 1.5 MLD STP, Cut)bon Park, Bangalore,

2.0 WSTP, Pahatgam, 3.5 MLD STP, TaWHen, Rishikeshy

4.O MLD STP, Irr' Madras, 12.5 MLD STP, Ma, g,a, 15.O

MLpfSTP, Gorakhpur, 17.3 MLD STP, Zlmkpu&rya!!B
&fD STP, Surat, Haridwar, 20.0 MLD STP, Hyd;at>ad, 20.0

@LD SanglIi, Pune, 30 MLD STP, Hyderabad, 37.5 %MP)
UP Housing Board, Lucknow, 40.O MLD Kharadi, Pune, 40.0

MLD eTP, Hubbah, Karnataka, 45 MLD STP) Mundhwc&41@,

50 WILD STP KalamboU, Naa Mumbai, 54 MLb- STP) &€i,da1

1 55.0 :MLD, Singanpure, Surat, 56 MLD STP,. IrLdiraBMa%
Ghazia,bad, 68.0 MLD’'6TP, Dehradun, IOO MLE) STP,wi

aAaa Mtlmbai, 130 -MIID #P, Nagpur, 137 MV STPISgreaer
NoRm, 245 MLD STP inA@

- 8. In practical experIence with ac Dai tendered. cost> the

Ya::“i';;::„kY:===
at mUdl higher per MED cost as@Wired\ STPs FInDing

more stringent standards. Plus on a long term basis, neto

technologies haue lower life cycle costs. Other factors which

are encouragIng most corporations and contractors to adopt

new technologies are more compact designs2 less land
requirement, less construction time, better material of

•l

It

r P4

?-
,+

L+P f #
AL

construction, less maintenance cost, automation and, less

dependency on expensiue trained manpower to operate plants

in remote locations.”

9
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9. Accordingly, the Committee further observed that:

“• The new stringent standards are deuised considering the

deterioration condition of water bodies and unavailability of

adequate dilution water in our water bodies. If not stringent

quality standards are not implemented then in the coming

future with more population burden on doers, situation will

further deteriorate .

• The greatest benefIt of these standards is to achieve all

purpose non-portable reuse quality effluent. Each STP is to

b@ted a, a ,,ur,, ,f wat,r f,r r,&indIe,g,ang,F

%:ifITga ;:o n= negx==c:Jr:arteu ====fw::: nJ ::'i

a dependency on rainfall which has becolkg' {butter ’!i – – - WWE

unpredictable in the past few years. Climate chang@
reality that should be addressed and adopted /OLjn d&e

cotning future. It will go a long way in reducing agri atUrrat
dependency on bore well water.

e if treatment of wa,t,,Dat,r,i, n,t ,arri,d ,,it with &Ibn
of -,*reuse and - ,g,;@ ,xpe„dit„,, ,n gQ,"„eya1,ce/X,g

distdIICe transport of }}{ter/ sewage bujlt. de mu&aer=== L

gfuen ag brI toady irb many cities cost ofB;nueyalcev8f qU
al

is rRItch higher than }he tr.eatmerit of sewgge tp make it BtIIn
for most uses incILrding domestic uses. F©exampte the cost

a&"'Wb”““'@m N'ljp'“#""M ="ppty
needs of in(lore city (approximately @ Rs. 20/ cum) is much

higher than the cost of treating sewage to tertiary teuet. ”

Sr@XI

}\
F#
i7)
+

+

CDI
\{\Ira!$

f +J

In view of above and severity of depletion of aquatic resources vis-a-

vis the financial aspects related to conveyance and treatment of

water/sewage the committee recommended that the effluent

discharge for STPs to be as follows:

10
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SI. I Industry I Parameter

No. 1 1 s

Standards

{AppLicable to aLI mode of disposal)

TI773 4

Sewage
Treat-

e s

Metropolitan Cities
Cities

Deep

Marine

(>utfall

IEA Cf HATEE
PUqBr tIE3tMIPUR

ST. JUDGE COURT

REeD. Na
10286

ment

Plants

(STPs)
/ 5 5.5-9.0

Bio-

Chemical

Oxygen

Demand

(BOD)

10 2 30

i + IL '
o

Suspende
d Solids

(TSS)

3 50

U
U

z

Oxygen

] ]

F

(COD)

Nitro! 1

1.0i J

./o far
It

Phosphor

.s-Total(

,Sb\

'0 r

Discharge
into
Ponds,

Lakes)

e ) mr r
Cotiform i IOO I le-230 ! Ze-IOOO I I ooo

(FC) fMosf I I Permissi I PermissiPermissible- I I I Permissibl
Probable 1 1 1 bte-

11
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Number

per 100

mitiliter,

MPN/ 100
mI

230 bte- 1000 1 10,OOO I e-10,000

T.
Note:

t
rl

[[{\

t ri) Mega-Metropolitan Cities have population more than 1 crore,

Metropolitan Cities-Population more than IO Lakhs and Class-1

PopuLation more than 1 Lakh.

AU value in mg/t except for pH and Fecal Coliform.

These standards wiLI be applicable fQr discharge into water bodies

as well as for rand disposaZ/app#caf®
These Standards shaLI apply to all new STPs ybtlunch construction

b y,t t, b, i„itiat,d. V
Th, ,M,ang/u„d,, ,„„t,u,d,n STP, ,han &fhi,„, th,,,
,tar,dar,i, within 07 g,a„/„m th, dat, ,f r„-, Wo,.
In case where the marine outfaLt provides a minimum irQtial dilution

of 150 times at the point of discharge and a mif!!mum diLution of
1500 times at a point IOOm away from diQCharge point, then norms

for deep sea marine discharge shall be applied. %
SS

Reuse/ Recycling Of tEeated effluent shaLI be ertcou&@b-A
State Pollution ControL’ Boards/ Pollution Control Conitnittees may

rr,ak, th,,, &r„„ rr„r, ,tring,r,!'taking u&aggum the io,al

-,,nditi,II,. A\ +/ A W

(ii)

&.al
A

& ru)

(Ui)

AdI J
fULI)

rout)

' !)t:iiI:aFaR)’+. I
/

Committee is fully justified in suggesting parameters as per its report

&

for Mega-Metropolitan Cities, there is no justification for different and

diluted standards for Class-I cities, Other cities or Deep Marine

Outfall and to that extent the report of the Expert Committee fall

short of the required scientific logic and database. While

12
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recommending the diluted standards for Class-I cities, Other cities or

Deep Marine Outfall the Committee has not given any explanation

with regard to the existing pollution load in these areas, the available

SYstems in place, the efficacy of the systems in tellus of meeting of

norms, the population impacted by deteriorating water quality mld

likely consequences on health of people if these diluted norms are

permitted. There is no scientific justification offered for diluting the

norms for these areas in which the majority of country’s population
if

Tsides;:'-Also such standards we feel must aiWB not only to new STPs
f

but.iFlso to the existing ones. Further, there'q}’,.no justification for

r.lon-application of such standards for seven yems fT exgong STPs.

PUR3AUEO{NtPUR

DIST. JUnE COURT,
FEGD. NO.

l0236

LearnFd Counsel for CPCB and interveners are urjable 'to justify

W f'- y* STP; {X !/J &" IIII
\Iii,T_'„„.TX'i..f..ar3@f„-.„
&'t-'f.’:;„Y::„::;::: :;&:„;=':=

persons living in cities other than Mega and Metropolitan Cities.

and only persons in Mega and Metropolitan Cities will have

comparatively better standards without any valid reason or

Major population of this country will be affected by diluted standards

dilu6on of standards for areas other than Mega Metropoi'itan Cities or

distinction. We may note that filters, UV filters etc. are facilities

HE /

ll•

13
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mainly available in major cities and not in smaller cities or villages

where the standards are proposed to be diluted.

14. Accordingly, we accept the report of the Expert Committee with the

modification that the standards recommended Mega and

b 1oJ[ ]cy1[i Metropolitan Cities will also apply to rest of the country. We also

LEA # ?BETtE direct that the standards will apply not only for new STPs but also for
PURB AUtOSYI?JR

UST. JUDGE CWRTJ Ld giving;ting/under construction any delay

time stands disapproved86

F & CC may issue an appropriate Notifil the matter

thin one month from today

The Application is disposed o

-oel, CP

shnan, JM

fRI
Ir. Nagin Nanda, EM

April 30, 201

=igina1 Apphcation No' I069/201
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Priorit} E River

Mahananda
Mahanarlda

Vid\'adhari

Vidyadhari
Churni

IT

11

111

IV

Churni

Matha

bhan2a

Ganga

Ganga

(;anga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga
Ganga

(;anga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Gangi

WEST BENGAL POLLUTION CONTROL

Water Quality of Polluted River stretches of 17 rivers in W
during NIay 2024

Stations

Slliguri ( Upstream )

Ramghat(Do\vnstream )

Haroa bridge ( upstream )

Maiancha (downstream)

Downstream of Ranaghat
to\\'n

Majhdia
Gobindapur

Farakka

l„arakka

Khagrd

Khagra

Baharamporc

Baharamporc
Gorabazar

Gorabazar

Nabadip

Nabadip

Triben i

Tribeni

Palta Shitalatala

Palta Shitalatala

PaIn.

Palta

Scrampore

Ser&mpore

Dakshmincs\var
Dakshmincswar

Garden reach

Garden reach

Howrah-shi\ pur

Howrah-shivpur
Uluberia.

Ulubcria.

Durgachak near PathM

Durgachak near Pathikhali,
Diamond harbour.

Diamond harbour.

'"'""' S:"":::'
7.35
7.49
7.34
7.71

7.82

7.85

7.89

7.24

7.5
7.39

7.64

7.27
7.56
7.21
7.52
7.64
7.72
7.61
7.66
7.42
7.5

7.49
7.48
7.46
7.45
7.24
7.34
7.51
7.54
7.54
7.45

7.98
7.32

8.4
8.4

7.18

7.18

7.5

5.3

0.76
1.33

5.1

19

1.7

6.6

7.3
7

7.2
6.5
7.3
7
7

7.3
6.9
74
6.8
7

6.5
6.7

6.7

6.7

6.7

5.64
5.56
5.32

5.41
5.23

5 51

5.57
5.59

6.7

5.1
5.95
5.71

fRy @ PRACTICEBOAR##
HJRBA HEDI

,D'ST. JUOGE COUR7
ISt Beng: REGD

la 286
abs

Total

conform(
M PN/100m

1)

1.9

22

10.95

8.89

140000

330000

110000

70000

2.1
3.43

49000
17000

3.5
2.2
2.8
2.05
2.9
1.9
2.8
2.15
2.9

2.1

2-9

2.75
2.8

2.7

2.75
2.65
2-5

2.8

2.6

2.81
2.71

2.84

2.82

2.9
2.78
2.79
2.7
1.3
1.15
2.74
2.64

130000

1100
1100
1300

2400
13000
17000

7000
13000

1700
2400
2400
3500
7900
11000

17000
13000
33000
46000

84000
110000

110000

350000

79000
240000
3 1000

39000
14000
17000
2100
4000

Fecal

Colifor

m(MPN/
IDC)mI)

30000

140000

58000
3 1000

22000 1 1300
5

54000
350
280

540

920

5400
5400
2400
3500

790
1300
920

1700
2400

F2

5400

2400
7900

14000

32000
49000
63000

240000
40000
130000

14000

17000

7000
9400
920
2100

Faai
Strept
ococci(
MPN/

100mI)
79

7000

940
700

2200
23
23
46
70
490

700

330
460

49
70
46
79
330

330

460

460

940

700

940
1100

1300

1300
1100
1100

790
630
460

460

110
200

ho
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/a
/&U OF P@CTK;! F

hI ;dh8AKbtNi?uk

T\ DIST. JUDGF CWRT

?;f

Priority ' River

KANSI

JAI.ANGI.

IV

IV

V Damodar

Damodar

Dame)dar

Damodar

,Damodar
)amodar

lamodar

lrnodar

)amodar

md

Dwarka

Dwarkl

Barakar

Rupnardyan
Rupnara}-an

D\\-arakesh\\

ar
Teesla

-1-costa

V

V

V

V

The following four rivers have been removed from this list of polluted River stretches based on improvement in water
qualitY in 2022 compared to 2018

PriOrity River Stations

Ghatal (Downstream)Delisted Silabati

Mayurakshi Suri Town

Downstream of AlipurduarKaljani

Downstream of ialpaiguriKarola

Primary Water qualitv Criteria for bathing water

Note: Implementation of Polluted RIver Stretches Action Plan, presently the above four Rivers i.e.,

Silabati, Mayurakshi, Kaljani, Karola have been improved altd is removed from the list. Therefore,
Polluted River Stretches in West Bengal stands with 13 rivers,

Water Quality of Polluted River stretches of 17 rivers in West Bengal

during May 2024

Stations

Downstream at Midnaporc
Don'nstrcam of Krishna
nagar

Dishcrgarh
llSCO near Dhenna
Village

Narainpur
Near Mujhcr Mana Village
Andal D/'s

Andal U/s
Asansol U/s

Durgapur U/s

Raniganj D'’s
Water intake point for
Burdwan To\\ n

Ltpstrcam ofTarapith at
Sadhak Bamdeb ghat
Do\vnstream of -Farapith
Satjghat

Asansol

Gconkhali

Kolaghat ( Do\rn Strcam )
Bankura Lo\rn

At Jalpcsh
At S;evoke

WEST BENGAL POLLUTION CONTROL

P H ( L• n i t ) ( LDa :

7.1

7.55
7.61

7.77
7.95
7.52
7.91
7.74
7.67
7.6

7.64

7.65

7.31

7.24
7.7

8.4
8

7.57
7.33
6.5

5.6

5.3

7.7

8.1

7.8
7

7.7

7.9
8

7.8

8

7.9

7.3

6.9

7.9

5

6.3

7.9

7.5

7.2

pH(Unit I {DO){

mg/l)

BOD
(mg/l)

2.45

2.5

2.25

2.05
2.15
2.6
2.2
2.6
2
2.25
2.3

2.3

2.5

2.85
2.3
1
1.25

2.15
0.8
1.1

3300 1 21001 0–

3
BOARD

BaD

(mg/l)

Total ; Fecal

Colifor I Colifor
m(MPN k m(MPN

/100ml) 1 /100ml)
7

13000 t 5400

3

2600

3300
3200

2600

2700
2200

2200

3900

2100

2600
1700

2100

2200
1700

1700

2000

2200 1 2100

4000 1 2600

4700 1 3200

2
2
7 0-

Fecal
Callfor

m(MP
N/100
m

3300

1700

8000

<2500

Total

Coliform{
MPN/10

amI)

6300

2600

17000

17000

Fecal

Strepto
cocci

(NIPN/
100ml)
140

490

22

27

17

27

22

21

14

26

22

21

22

17

17

490
140

27

70

90

Fecal

steeptoc
occi

(MPN/10
0 ml)

110

14

94

94

500

gz
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Priorit)

11

11

111

tV

River

Mahananda

Mahananda

Vidyadhari

Vidyadhari
Churni

Churni

Matha hhangu

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga
Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga

Ganga
Ganga

Ganga

Ganga

Ganga

WEST BENGAL POLLUTION

Water Quality of Polluted River stretches
during June 202'

Stations

Slliguri (Upstream )

Ramghat(Downstream)

=bridge (upstream )

laalancha (downstream)

Downstream of Ranaghat
town

Majhdia

(iobindupur

Farakka

Farakka

Khagra

Khagra

Baharampore

Baharampore
Gorabazar

Gorabazar

Nabadip

Nabadip
Tribeni

Tribeni

Palta Shitalatala

Palta Shitalatala

Palt&
Palta

Serampore

Serampore
Dakshmineswar

l>akshmineswar

Garden reach

Garden reach

Howrah-shivpur

Howrah-shivpur
Uluberia,

Uluberia,
Durgachak near Pathikhali,

Durgachak near Pathikhali,

Diamond harbour,

Diamond harbour,

pH(Unit)

7.1
7.05
7.41
7.1

7.93
7.85

7.82
7.58
7.19
7.66

7.16

7.5

7.29

7.54

7.21

7.68

7.68

7.65

7.31

7.22
7.2

7.24
7.24
7.19
7.17

7.04
7.39
8.4
8-4

7.66
7.16

QTj

CONTROL BOy

B)Me

S:":ST
5.4

3.3

2.07
1.48

1.7

6.7

6.4

6.3

6

6.3

6

6.1

5.9

7.3

6.5
7.6
7

6.2

6.8
6
7.2
6.3
6.6

5.78
5.65
5-4

5.46
S.S

5.36
5.6
5.59
5.1

5.9
5.93

5.85

Total
CoNform(Nl
PN/10C)mI)

110000

220000

94000
63000

2.5

18
10.36

4.47

70000
22000

170000
790

1100

2200

2200

13000

13000

9400

11000

2200

3500

3500

3500
7000

9400
11000

14000
33000
23000

130000
110000

170000
140000
110000

94000

32000
27000

22000

14000

4700
2600

3.86
2.6
2.8
1.95
2.4

1.8
2.5
2.1
2-6
2.6
2.5
2.8

2.8
2.6
2.7
2.4

2.8

2.3
2.8

2.69

2.7

2.82

2.81

2.72

2.86
2.77
2.77
1.35
1-4

2.66
2-7

Fecal
Coliform

(NIPN/10
OmI)

23000
50000

40000

27000

22000
9200

92000
330

490
790
1300
3500

3500
2400

2200

1100
1100

1400

1300
2400

2400
3500

5400

11000
7900

63000
33000

84000
79000

49000

39000

14000
11000
11000

7900
2400
1300

Fecal

Strept
ococci(
MPN/1

0(InI)
70
4900

790

580

1700

790

2800

33

33
70
49

460

790
490

330

70
63
63
94
460

230

330

310
490

790

1200

1100
1100
1300
940
840

49Q
340
460
330

170
110

4z
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The following four rivers have been removed from this list of polluted RIver stretches based on improvement in water
quality in 2022 compared to 2018

RiverPriority

KANSIrv
IV

V

JAI,ANGI,

Damodar

Damodar

Damodar

Damodar

Damodar
Damodar

Damodar

Damodar

Damodar

Damodar

DwarkaV

Dwarka

BarakarV
V

V

V

Rupnarayan

Rupnarayan
Dwarakesh\v

Teesta
Teesta

TotaBOD(DO)(Stations pH(Unitorlty
conform[ I Califormg/l)

(nlg/l) MPN/10 m(MP

N/100emI)

mI)

33006300Ghatal (Dow 8.37SilabatiDelisted

2600Mayurakshi

7.48Kaljani lwnstream O

7.13tstream of JalpaiguriKarol

6.5-8.5ter quality Criteria for bathing watermary

;tretches Action Plan, presently the above four Rivers i.e.Note: Implementation of Polluted R r
Silabati, Mayurakshi, Kaljani, Karola have been improved and is removed from the list. Therefore,

Polluted River Stretches in West Bengal stands with 13 rivers.

Water Quality of Polluted River stretches of 17 rivers in West Bet

during June 2024

Stations

Downstream at Midnapore
Downstream of Krishna

nagar
Dishergarh
ITSCO near Dhenna

Village
Narainpur
Near Mujher Mana Village
Andal D s

Andal U/s

Asansol U/s

Durgapur U/s

Raniganj D/s
Water intake point for
Burdwan Tou n

Upstream of Tarapith ai-
Sadhak Bamdcb ghat
Downstream of TaMl
Satjghat
Asansol

Geonkhal i

Kolaghat (Down Stream)
Bankura town

At Jalpesh

At Sevoke

WEST BENGAL POLLUTION CONTROL

P H ( U n i t ) ( iL?

8.4

7.59
7.94

5.1
7.8

7.87.8
7.7 7.7

6.8
7.8

a
=

7.75
7.7

7.77.56
7.85 7.9

7.77.65
7.87.6

7.98.35

7.3

6.87.44
7.87.89
-5.5

-5.3

7.7
8.2

7.8
6.4
8.3

7.67
7.36

6.8

BOD

(mg/l)

1.5

2.9

2.15

2.05

2.05
2.7

2.1

2.7

2.05
2.15

2.11

2.2

2.7

2.75

2.25
1.4
1.55

2700 1 2100
1

FM2
BOARD

2.05
1.7

2.5

tEA CY ERACTICE

PURBAMEDININR

,DiST. JUDGE CaJRT

10

/100
100

Total +
Colifor
m(MPN
/100ml)

\

4900

3500
1100

7900

7900
1700

1700
2200
1400
2100
1400
1700
1700
1700

2100
2600
2200
2600
2100
3300
2700
3200

2600 1 2100

4000 1 2600

4600 1 3300
2
7
9

230

330

21

26
17
21
14
17
26
17
21

14

21

17
17
390
140

34

Fecal

steeptac
occi

(MPN/10
0 ml)

110

14

94

94

,500

P

43
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MINISTRY OF ENVIRONMENT AND FORESTS

NOTIFICATION

New Delhi, the 25th Septemtnr. 2000

G.S.R 742(E).– in exercise of the powers conferred by sections 6 and 25 of the
Environment (Protection) Act9 1986 (29 of 1986)1 the Central Government hereby makes
the following rules Rlrther to amend the Environment (Protection) Rules, 1986, namely

I (1)

(2)

These rules may be called the Environment (Protection) Amendment
Rules, 2000

Save as otherwise provided in this notification, they shall come into force
on the date of their publication in the Official Gazette.

In the Environment (Protection) Rules, 1986, –

(1) In Schedule I, after serial number 89 relating to Noise standards for fire
crackers and the entries relating thereto, the following serial numbers and

entries shall be inserted, namely:-

Standards for coal mines

1. Air Quality Standards

The Suspended Particulate Matter (SPM), Respirable Particulate Matter (RPM>.
Sulphur dioxide (SO2 ) and Oxides of Nitrogen (NOx) concentration in downwind
direction considering predominant wind direction, at a distance of 500 metres
from the following dust generating sources shall not exceed the standards
specified in the Tables 1, II and Ill given below

Dust Generating Sources

Loading or unloading, Haul road, coal transportation road, Coal handling plant
(CHP), Railway sliding, Blasting, Drilling, Overburden dumps, or any other dust
generating external sources like coke ovens (hard as well as soft). briquette

industry, nearby road etc.

by
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93. Primary Water Quality Criteria for Bathing Waters,

In a water body or its part, water is subjected to several types of uses. Depending
on the types of uses and activities, water quality criteria have been specified to
determine its suitability for a particular purpose. Among the various types of uses
there is one use that demands highest level of water quality or purity and that is
termed as "Designated Best Use" in that stretch of water body, Based on this,
water quality requirements have been specified for difFerent uses in terms of
primary w.ater quality criteria. The primary water quality criteria for bathing water
are specified along with the rationale in table 1.

BigitS!"Jaia
Table 1.

PRIMARY WATER QUALITY CRITERIA FOR BATHING WATER
(Water used for organised outdoor bathing)

CRITERIA RATIONALE

1. Fecal Colrform
WN/100 mI:

5tH (desirable)
2500 (Maximum
Permissible)

To ensure low sewage contamrnaUon
Fecal conform and fecal streptococcl are
considered as they reflect the bacterial

pathogenicit}

2. Fecal Streptococci

MPN/100 mI:

100 (desirable)

500 (Maximum
Permissible)

The desirable and permrssible limits are
suggested to allow for flUctuatIon in

environmental condrtions such as
seasonal change, changes in now
conditions etc
The range provides protection to the skIn
and delicate organs like eyes. nose. ears

etc. which are directly exposed during
outdoor bathin
The mInimum \

concentration of 5 mg/l ensures
reasonable freedom from oxygen
consuming organic pollutIon

immediately upstream which is
necessary for preventing production of
anaerobrc gases (obnoxious gases ) from

sediment.
The Biochemical Oxygen Demand of 3

mg/l or less of the water ensures
reasonable freedom from oxygen
demanding pollutants and prevent

roduction of obnoxious gases”;

2. pH: Between 6.5 -8.5

3. Dissolved Oxygen: –=;PMr;

4. Biochemical Oxygen
demand 3 day,27'C:

3 mg/l or less

gr
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SI. I Name and
No 1 Address of the

unIt

1

2.

3.

M/s Adani Wilmar
Ltd. (Unit – I)
HPL Link Road, P.

O. – Debhog

P. S. – Bhabanipur
Dist. – Purba

Mledinipur
Pin - 721657

M/s Adani Wilmar
Ltd. (Unit – II)
HPL Link Road. P

O. – Debhog
P. S. – Bhabanipur

Dist. – Purba
Medinipur, Pin -

721657

M/s Emami Agrotech

Ltd
P. O. – Debhog, P, S.
– Bhabanipur
Dist. – Purba
Medinipur, Pin
72 1 657

:U a PiA':IICE
PURB+,KEDiRIPUR

DIST. JUDGE CCNRT
REGD. NO

10286

==Waste ETP
water
generat
ed

(KLD)

Point of
collectio
n

ETP outletETP exists and
treated effluent

IS

complied with
environmental

no rms

90

ETP exists and

treated effluent
IS

complied with
environmental
rloiiTI S

ETP outlet150

ETP exists and
treated effluent

IS

complied with
environmental

norms

ETP outlet196.6

Result
obtained

(mg / 1.
except

pH)

Permissible
limit
(mg / I.
except pH)

Parame

ters

no

no
Us

Not
done

8.00

10.00
7.40

<1.00

100

200

mm
20

bH

0 &G

no

LOP
TSS

Mr

O &G

no

no

'ot
done

8.91

nom
20

4.00

n4
BDL

mo

no

mo
HI

BDL

nom
100 &G

Industrial
solid
waste
generatIon
and method of
disposal

a) Fly ash: 2770
TPM, disposed off
for land filling
b) Spent Earth: 200
TPM. sold to
outside

vendor

a) Fly ash: 10 TPD.
disposed off for land
Filling
b) Spent Earth: 8
TPD. sold to outside

vendor

a) Spent Nickel
Catajyst- 2 MT /
month, disposed

through CHWTSDF
b) ETP sludge- 25
MT
/ month, disposed

through
CHWTSDF

c) Coal Ash &
APCD
Dust- 120

MT/month.

disposed off in an

eco-friendly
rrlarlrler

48
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4.

5.

6.

7.

M/s Exide Industries
Ltd. P. O. & P. S. –
Durgachak
Dist – Purba
Mledinipur, Pin -

72 1 602

M/s Haldia
Energy Ltd.

(CESC) Vill –
Baneswarchak.

Golapchak, P.
S. –

Durgachak
Dist.–

PurbaMedinipu r,Pin-
721658

M/s Haldia
Petrochemicals
Ltd. HPL Link
Road

P.O.&P.S.–
Durgachak

Dist.–

PurbaMedinipur,Pin-
721602

M/s Indian Oil
Corporation Ltd.
(Haldia Refinery)
P. O. –Haldia Oil

Refinery P.S.-Haldia
Dist–

PurbaMedinipur,Pin-
721606

h
S

W
u-'WIJS}{Pe Traction

treated effluent I ETP outlet
is complied with
environmental

30

norms

Lagoon

discharge to
GBC

Outlet to

Guard
Pond/ to
River

ETP exists

and treated
effluent is

8248

complied

with Hooghly
environment
al norms

Outlet to
ETP

ETP exists8620
and treated
effluent is

complied

with
environment
al norms

Outlet of
old ETP

ETP exists5760
and treated
effluent is

complied
with
envlronrrlen
taI norms

BOD
done

no
mo

n8
mD
nD
Not

done
mo
mo
To

mDnD
Wt
donem
m4

a9no
ml
mD
mD
0.12m

nors
IH

m&
'e

TotalCr
Cu
nrm)
e-P

no Not
donem
16.00m
mD
mDmnD
nD
nDm
ml

COD
TSSa

m&
l

Fe

fotalCr
at
mrMa
e-P
nb

t
mlm
m
done

m4
10.00m
nD
nD
1 .00

nD
BDL
nD
mlD2

BOD

I

I

no
TSSa

m&
mlnb
BHaat

mrMa
e-P
CN
Fbm
M-

m)

nD
nDBDL
mD
mD

m

m
noU

Not Lime Sludge- 1.40

MT/Day, sold to
outside vendor

nom
ToEl
M Flv Ash-

75000 TPM.

disposed off

for land felling

m
nom
To
1 .0
0.2
[0
to

To

BottomAsh-5200

TPM, disposed off
for land filling

n Fjy Ash-
178144

MT/Year,no
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1 .0
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m
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1 00m
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b
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m
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Outlet of

new ETP

Final Plant
outlet to
River
Hooghly

M/s Tndorama India
Pvt .Ltd

Outlet of8. ETP exists1104
and treated
effluent is

ETP to

Recycling
plant

P.0.&P.S.–
Durgachak

Dist.–
complied

with
PurbaMedinipu r,Pin environment

al norms-721602
9. M/s IVL Dhunseri Combine
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m
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to
mM Fjy Ash- 200

TFM.
reused in process

MetallicScrap-100
TPM, Sold outside

m
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m

Fjy Ash- 3961
MT/month, used
for Land felling.

m
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toto
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rt
m
2.0
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m
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M/s Kolaghat
Thermal Power

Station (WBPDCL)
P. O. – Mechada.

P. S. – Kolaghat

Dist. – Purba
Medinipur, Pin -

721137

M/s MCPI Pvt.Ltd.
P.O.–Bhuniaraichak

P.S.–DurgachakDist–
PurbaMedinipur.Pin-
72 1 635

M/s Patanjani
Foods Ltd

Tentulberia
,P.O.–Debhog
P.S.–Bhabanipur
Dist.–
PurbaMledinipur.Pin-

721 602

\LULI, WJ£B•

10286
&b

ETP exists
19913 and treated

eftluent is

complied
with

envIronment
al norms

ETP exists
30792

and treated
effluent is
complied
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envlronrnent
al norms

ETP exists
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effluent is310
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u'ith
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}}\A\
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:E:\ .
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URT /.--
\

ETP

outlet
10
Guard
Pond

Ash
pond

overflo
w4A to

Medinip
ur

canal

Imo
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[
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P
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Coal ash- 1658838

TPA, cement,

brick mfg & land
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per the Flay ash
Notification.
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NIL

m
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13. M/s Shree Renuka
Sugars Ltd.

Hatiberia,P.O.-
Debhog, P.S.–

Haldia
Dist.–Purba

Medinipur,Pin–
72 1 657

740
ETP exists
and treated
eftluent is

complied
with
environmental

rlorrn S
+ The unit is

under shut
do\yn
since08.04.2

024 to till
date as per
the letter

dated
16.04.2024

Submitted by
the unit

Therefore.
no sampling
is done in
this

uarter
ETP exists

and treated
effluent is

complied
with
environmental
rlorrrl S

I
ETP

no
no

30m
nom
To

2100

ETP sludge- 300
kg/month. used
as organIC
rn anu re
Scum-
21 OT/month.

used in
cement/brick

mk.

Fly Ash- 2400
T/month, used in
cement/brick mfg.

14. M/s UPL Ltd.

P.O.&P.S.–
Durgachak

Dist.–
PurbaMedinipur.Pin-
721 602

72
Outlet of
ETP

BOD Not
Done
6.18

mo
7.80

nD
924
0.09m

3 ()
Wooden pallet
,HDPE drum,
paper etc.-
130MT/year, to

recycler.

[

!

:

[

mot To

To

no
UsamG
nD

mlmr
e-P

m
no

5.5–9.0

To

Environmental Engineer

Haldia Regional Office
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Roshni Sen, IAS
Additional Chief Secretary

Environment Department
Government of West Bengal

PRANI SAMPAD BHAWAN, 5th Floor,
LB-2, Sector Ill, Salt Lake, Kolkata - 700 106

Ph.: (033) 2335 2742 (O), Fax : (033) 2335 0271
E.mail : acsenvwb@gmail.com

To
The Secretary,
Ministry ofJal Shakti,

Department of Water Resources &
River Development & Ganga Rejuvenation,
Government of India

Date: 16/07/2024

I Of PRACTICE

T,U+RBAM€DINIPLkDIST

1OnCE COURT

FIEGO. NO

J 0285Sub: Issues related to Flood Plain Zone in West Bengal

Ref: Letter from ACS, Environment Department, Govt. of W.B. dated 28thJuly,2022

Sir,

Your kind attention is drawn to the fact that the Hon’ble National Green Tribunal egGT) has

Bom time to time, passed orders on floodplains, their identification and demarcation by the Sute

concerned. The issue of demarcation of flood plain zone has been dealt with by the Hon’ble Principal

Bench in O.A.200/2014 ( M.C. Mehta –vs- Union of India & Ors .)

In this connection, a letter has been issued by this Department vide Memo No. EN/1653/3(-_
24/2021 dated 28tb JuIY) 2022 (COPY enclosed) mentioning details of the issues and seeking your
Widance in the matter as to how to address the multiple issues related to floodplain demarcation and

management in West Bengal due to its unique geographical features.

It is once again requested to kindly offer your guidance in the matter as to how West Bengal

should addnss the multipIe issues mentioned above related to floodplain demarcation and
management.

Yours faithfully,

/..... L,,
Additional Chief Secretary to

the Government of West Bengal

Enclo: as stated
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Govcrnnlcnt oftVest Bengal

Dcltnrtlucnt ofEnvironnlcnt

Prani Salnpad RIta\van,5'1' Floor,LB.2,Sec-Ill, Sctltlake Cit,

No. EN/1653 /3C-24/202 1 July 28, 2022

From :: Vivek Kumar
Additional Chief Secretary to the
Government of West Bengal

To Tbe Secretary
Ministry of JaI Shakti
Department of Water Resources &
River Development & Ganga Rejuvenation
Govenment of India

Sub: Issues related to Floodplain Management in West Bengal

Ref: Orders of Hon’ble National Green Tribunal passed in
O.A.200/20 14 and O.A. 65(THC) of 2016/EZ

Sir

Your kind attention is drawn to the fact that Hon’ble National Green Tribunal (NGT)

has, from time to time, passed Orders on floodplains, their identification and demarcation by
the States concerned.

2. An Expert Committee under the leadership of Dr. Sunando Bandhopadhay,

Department of Geography, University of Calcutta was constituted to demarcate floodplain
zones in Ganga and Bhagirathi- Hooghly river basin of West Bengal. A copy of the said

report is enclosed for ready reference. The findings of the Expert Committee are summarised
below

i. The plains drained by the Ganga and its principal distributary, the Bhagirathi-
Hooghly measures 42,371 sq.km in the State of West Bengal.

Considering five highest magnitude flood events of 1995-2020 period for five
overlapping zones, it was found that 33% area of the region is subject to inundation

by flood.

iii. The inundated area spreads over 226 CD blocks of 14 districts.

iv. Lstimdtcd population (2021) residing in this area is 76.250,487 and the average

population density is 1 629/sq.km.

g 4
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v. Some of the most densely populated blocks including some major urban pockets,
located close to the principal rivers are susceptible to flooding.

3. The Irrigation & Waterways Department was requested to examine the report of the

Expert Committee and give their observations. The observations of Irrigation & WaterwaYS
Department are stated as follows:

3.1 it is \vorth\vhite to ntention that the Hon'ble NGT in its order dated
29/05/2019. stated that such identifIed yloodptain \viII have to be declared as "No
Construction" Zone. It has also been mentioned in the report that the identifled

$oodplain is a densely poputated area. having an average population densitY of
1629 /square K.M and 35% being urban areas.

Cl P%CrtCE

nJRBA MED iN;nj} \u/ing
DISI JUDGE COu#T ientifred

REaD. NO.

10286

Considering above. it is suggested that only the full river path while
at the Highest Flood Level (H.F.L) of last 25 years (1995-2000), is

and declared as floodplain for the purpose of imposing restriction on
activities with the following understanding: -

3.2. 1 such ident$cation will be applicable for all the river stretches of main
Ganga_Padnra River. Bhagirathi- Hooghly River and all its tributaries.

3.2.2 in case of no embankment on either side of the river. the extreme points
of the banks considering the meandering of the river in last 25 years,
will be considered for the demarcation offloodplain.

3.2.3 in case ofno embankments on both sides. the distance between the top
of MO embankments \vin be considered for the demarcation of
floodplain.

3.2.4 in case of embankment only at one side of the river, the width of the
river between the top of embankment on one side and the extreme point

of the bank on the other side considering meandering in last 25 years,
will be considered for the demarcation offtoodptain.

3.2.5 Considering very high level flood discharge through the river Ganga in
case of MaIda and Murshidabad districts. an additional strip of land

along the river bank or embankment on both side of the rIver. beyond
the provisions. stated at (3.2.2). (3.2.3) & (3.2.4) above \viII also be

demarcated as Poodplain to provide additional space for the rIver, the
width of which will be fIxed on case to case basis on further study.

3.3 it is pertinent to mention the defInition in 'Floodplain' embodied in
the draft " Flood Plain Zoning’' bill. sent by Ministry of JaI Shakti. Government of
India in 2021, includes any river channel and the adjacent to\v land susceptible to
natural flood inundation during period of maximum discharge due to overtopping
or beach of river embankment or natural bank or due to unfavourable outfall
condition like existence of high tide level, So considering above. it is suggested

5;
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that demarcation of jloodplain is re.assessed based on the assumptions and

anatog)' stated above.

4. On 08.07.2022, a meeting \vas chaired by the Chief Secretary, Government of

West Bengal with the stakeholder Departments to discuss implementation of NGT’s
Orders on floodplain, the Report of the Expert Committee and the respective

observations of the Departments concerned. After a thread-bare discussion9 the

foIIo\yjng decision was taken:

4.1 -It u’as agreed alot unlike upper riparian States. the dettaic West Bengal,

/layjng a \\’ide expanse, is extremely fertile, densely populated with sizeable urban
pockets and ecologically productive. While the Ganga and its tributaries in the

upper catchment is enclosed by vatley u’aUs, the Bengal delta is absoluteIY flat.

The Hon’bIc Tribunal has clariBed that 'the distance for no construction zone is
to be nreasured from highest Food line at least in the last 25 years.' in West
Bengal, the HFL trey?r beyond Indo-Bangladesh border during 1998 and 2000

'oods

4.2 Accordingly, it u,as felt that the unique geographical characteristics of \Vest
Bengal make floodplain zoning daDcult in the framework stipulated by Hon'bte
National Green Tribunal and the Ministry of JaI Shakti, since going by the

available food data, a very large part of the State of West Bengal 's geographical
area would fall within the floodplains of the Ganga river systems and its
tributaries. The House agreed that dealing with the issue offloodplains in to\ver

riparian States falling in Ganga delta, requires a region-spec Oc approach. It was
decided that a representation would be sent to Ministry of JaI Shakti highlighting
the impracticabHity/ dijftculty in implementing the current guidelines in respect of

West Bengal. and seeking their advice on how to proceed further in the matter.
(Copy of the minutes of the meeting is enclosed).

5. In the light of the above facts, you are requested to kindly offer your guidance in
the matter as to how West Bengal should address the multiple issues mentioned above
related to floodplain demarcation and management.

Yours faithfully,

Yd
Additional Chief Secretary to the

Government of West Bengal
Enclo: as stated
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Dr. Rajesh Kumar, IPS w
Member Secretary

; laIbTW/
\SHe

WEST BENGALPOLLUTION CONTROL BOARD
CDept of EnvIronment. Govt. of West Bengal)

Paribesh Bhawan IiI. t. Block - L. i. Sec!(,r III

llidhannuqar Kolkata - 70(II116. 1\r)i \

TrI ljfb2-3ilflfl FuLI !!o:-3( 199 ('ir\ (-ode 033
C't)14ntr\„ C- t)dc 9 !

e-mail. nls \chp('b-w hui bf luRId.gov in

Lift'st yi€ ' FoFFRY:i'Orlnl+??ll

Memo No. \ 26 /1 S74/200r(Pt-IX) Date 2 1 . 07. 2023

t-)T.
1-o

The Member Secretar\

Central Pollution Control Board
Paribesh Bha\\ an

East Arjun Nagar
Delhi – 1 10 032

C/)

,1
+

.6QBb

Subject: Annual Report on Bio-Medical waste management for the year 2022 ;Vii@
Sir

Enclosed please find herewith the Annual Report on thc status of the implementation of Bio-Medical

Waste Ma11agE:ment Rules in the State of West Bengal for the year 20:: as per prescribed format given

in the Rules

Your faithful I)-.

YW£@nz:b
Member Secretary

Enci.: As stated above

67

37180



Anhebwvt-IL- UnI

Tag&B;bAb

,;,;;;:W*:,**=*==„*„„=:;**.,.„„„„„{y
(ii) Blo-medical waste generation by non-bedded hospitals (in kg/day): 6086.62

(iii) Any other: Nil

f 7) Bio-medical waste treatment and disposal

(a) BY Captive bio-medical waste treatment and disposal by Health Care Facilities (please enclose details as per
Part-3): Nil

(D Number of Health Care Facilities having captive treatment and Disposal facilities: Nil

(ii) Total bio-medical waste treated and disposed by captive treatment facilities in kg/day: NH

(b) Blo-medical waste treatment and disposal by Common Bio Medical Waste Treatment Facilities (please
enclose details as per Part 4): Pl. Refer to Annexure ll

(i) Number of Common Bio Medical Waste Treatment Facilities in Operation : 07

(ii) Number of COmmon Bio Medical Waste Treatment Facilities under construction: 08

(iii) Total bio-medical waste treated in kg/day: 38886.14

(iV) Total treated bio-medical waste disposed through authorized recyclers (in Kg/dav): 6144.51

(8) Total no. of violation by:

a) Health Care Facilities (bedded and non-bedded): 143

(ii) Common Bio Medical Waste Treatment Facilities: 6

(iii) Others (please specify): Nil

(9) Show cause notices/directions issued to defaulters:

(D Health Care Facilities (bedded and non-bedded): 143

(ii) Common Bio Medical Waste Treatment Facilities: 6

(iii) Others: Nil

(10) Any other relevant information:

(i) Number of workshops / trainings conducted during the year: 1634

(ii) Number of occupiers installed liquid waste treatment facility: 963

(iii) Number of captive incinerators complying with the norms: NA

(iV) Number of occupiers organized trainings: 322

(v) Number of occupiers constituted Bio-medical Waste Management Committees: 9712

(Vi) Number of occupiers submitted Annual Report for the previous calendar year: 983

(vii) Number of occupiers practicing pre-treatment of lab microbiology and Bio-technology waste: 9712
€viii) Number of Common Bio Medical Waste Treatment Facilities that have installed Continuous Online
Emission Monitoring Systems: 07

59
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Part 2: District-wise Bio-medical Waste Generation (for the previous calendar year 2022)- PI. Refer to
Annexure I
SI. No.

Narne of the State Name of the DIstrict ExlsILng Tolul bio-lrlcdical waste treatment capacjtytbothBIo-uledica1 Waste
captIve and CBNt\V-fF+ur kp'dayL nIon I

Generation dav
Total

Part 3: Information on Health Care Facilities havIng captive trea1 lent facilities (for the pre\lous le ar
Year 2022

\ame Quantity of Bn- Tial iii;iF;iT Capaci cv in k$'day Total biomedical
kg-day I

cd andof the
Health RedYe Ilo\\' Blue l Incinerat Any otherDeep Facilities inFac il it

XII

E%

}

}

}

}

t Part 4: Information on Common Bio-Medical Waste Treatment and Disposal Facilities (for the previous

calendarYear 2022)- Pl. Refer to Annexure ll
a

C-uordi
of
the
Common
Bio
MedIcal
Waste

geArea in

KMS

Name oF
the

areas

covered by

Common

Bio-
Medical
\Vaste

Treatme
nt
Facilities

Tota

nurrl

ber
of
Heal
th
Care
Fac i

litie

bein

g
CO\ e

Total

of Bio-
Medical
Waste

collected
from

Capacity of Treatment

installed by Cornmorl Bio
Medical
Waste Tratment Facilities

I'ota! Method of
DIsposal of

() n
Medlc3 1. treated wastes

'( incIneration
Ash'Sharp9PIwaste

treated I astics)
in

kg/day

Health
Care

(in
Kg;day )

Incineration

Ash :

}

•\:

37182



/}hh(AUre- R-Val

hRM bEnIN
D:ST. JunG

REeD. NO
IV2q6

Microwave

Shredd;;
Sharps

on

or concrete

Deep burial

Any other

Drnerlt
Ef11uent

Treatment
Plant

Sub Total

ETP Sludge:
QuantIty:

(a) Total Number of transportation vehicles used for collection of Bio-medical Waste on daily b&sis by the

Common Bio-Medical Waste Treatment Facilities: 132

(b) List of Health Care Facilities not having membership with the Common Bio-Medical Waste Treatment

Facilities and neither have captive treatment facilities: Nil

(c) Number of trainings organized by the Common Bio-Medical Waste Treatment Facility operators: 610

(dI Number of Accidents reported by the Common Bio Medical Waste Treatment Facilities: Nil

P

i
i
i
i
! i
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Fund released to the ULBs of West Bengal under Ring Fenced Acc

2023-24

SI. No
1

2
3
4
5

6
7
8
9

10
11
12
13

14
15

Name o{fmr ct
Murshidabad

Kolkata

Name of ULB/Agency
Jiaganj Azimganj

Kolkata MC
Bidhannagar MC

Executive Engineer, MED, Barasat
O

North 24 Parganas

Nadia
Santipur
Sainthia

Birbhum
Rampurhat

Arambag

Tamluk
KM DA
SU DA

Hooghly
L

MaIda

South 24 Parganas

How rah
Total Release 2023-24

2024-25
Name of ULB/Agenl

Kolkata MC
Burd wan

mmimi&–elm:mnnaga r
SLRDC

Total Release 2024-25

Total Release

Name of District

Kolkata
Purba Bardhaman

SI. No
1

North 24 Parganas

** The indicated fund includes release for NMCG in different Ganga Towns

gP:R

alAmount
117.19RQ'

5423.19000
355.08000
137.53800
3.09200

3.98500
41.91000
9.31300
15.00000

4.50 cM
10031.79200
4150.58100

0.00000

0.00000
0.00000

20293.17900

Rs. In lakh

Amount Released

161.43000
32.83898
21.76M

148.77600
364.81098

20657.98998

GSa
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Number of Awareness Programme conducted as per approved Annual Action Plan- component

a o

No. i Programme

I

7

3.

4.

6.

7

8.

9.

Ganga Utsav
2022 on Ganga
Pollution

Abatement

Wall Painting on

Ganga Pollution
Abatement .

Exhibition cum
awareness

campaIgn

regarding Ganga
Pollution
Abatement

Cultural

Programme on

Ganga Pollution
Abatement .

Mission Life
Campaign on
Ganga Pollution
Abatement

International

Yoga Day on
Ganga Pollution
Abatement

Swachhta Hi
Seva on Ganga
Pollution

Abatement

World Unity
Day 2023 on
Ganga Pollution
Abatement

Mass Awareness

Exhibition on

Ganga Pollution
Abatement

04.11.

2022

31.01

2023

03.02.

2023
10

12.02

2023

28.03

2023

10

29.03

2023

03.05,
2023

10

05.06

2023
2 1 .06

2023

01.10.

2023

10

02.10

2023

31.10

2023

07.01 .

2024

10

14.01

2024

Key Components/ Activities o

Prog.

Cultural Events focusing on the
importance of River Ganga & its

tributaries the message of Ganga
Pollution abatement

Wall painting on Pollution

abatement with active public
participation the message of
Ganga Pollution abatement
Stall installation at Haldia Mela
on the message of Ganga
Pollution abatement.

01

01

01

o
performance concerning pollution
abatement of river ganga along
with sensi{ization with fisherman,

Ganga Marathon, Ghat Par Yoga,
cultural Event. Street Play ,

Slogan & quiz Competition the

message of Ganga Pollution
abatement

International Day of Yoga on the

river bank to strengthen River-

people connect with the message

of Ganga Pollution abatement

(Vasudhai ba Kutumbakam )
Cleanliness drives in Ghats.

N'[arket Places besides river. Sit &

Draw competition in specific

strategic locations for mass

awareness generation about River
pollution abatement

Special Campaign like Marathon,

Cycling. & other sports event
with the message of Ganga
Pollution abatement

Setting up a stall with display of

various matters and audio visual
display with the message of
Ganga pollution abatement.

() 3

01

02

02

01

a

Krishnarjun Ghat, I Haldia,
Haldia.

t
Ghat. Sutahata. Office, Sutahata

Block Development
Office, Sutahata.

Haldia,

e

NTahishadal& I Office. Nfahishadal
Township Ghat,
Haldia.

a

Haldia & I Haldia, BDO,

Geonkhali, I NTahishadal&Kolaghat.
NTahishadal

\

Krishnarjun Ghat. I Hatdia,
Haldia.

t
Ghat, Sutahata I Office, Sutahata

BDO Office
Campus.

r
Kolaghat & Kola –1 1 Office. Kolaghat.
GP, Kolaghat

r
Kolaghat. I Office. Kolaghat

e6
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CiV
hED\R\ni

aPI

X

10 Behavioural

change and
comIT\u111cat lon

actIVItIes

Wall painting

and slogan

\vrltl ng

colrlpetltl011

29 2 2

024
Local folk performance on the 1 01

theme of river pollution control aMI\==_.d=
E>

Ce. \lahishadal

11. 28 2.2

024 to

29.2.2

024

Wall painting on the theme of

river pollution was organized

with the help of school students, a
slogan writing competition was
also held

Display flex,' banners with the

message of River Pollution
Abatement during ensuing Durga

Puja 2023

02
I

-Nlahishadal I Office, NTahishadal

12 Display of Flex/
Banners at 05

Durga Puj a

Pandals 2023 of
River Pollution

Abatement
Distribution of
Handbills/Leafle

ts on River
Pollution

Abatement

Mass awareness

vehicle on

abatement of
river pollution

21.10.

2023

01 o

13. 21.10.

2023
s

for aware local people on river
pollution

o

14- 1 .3.20

24 to
7.3.20

24

a

performers was used to spread the
message on abatement of river

pollution

Various places
were covered in 6

river adjoining

blocks – Haldia,
Nlahishadal

Sutahata, Tamluk.

Sahid Nlatinqini,
Kolaqhat

District administration

er
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Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.
Name of Programme: Ganga Utsav 2022

Place:.Haldia Township Krishnarjun Ghat, Haldia.
Date: 04.11.2022.

(

k

i:

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.
Name of Programme: Wall Painting on Ganga Pollution Abatement

Place:.Kukrahati jetty Ghat, Sutahata.
Date: 31,01.2023

Bd
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Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.
Name of Programme: Exhibition cum awareness campaign regarding Ganga Pollution Abat
Place: Haldia
Date: 03.02.2023 to 12.02.2023

2 ? (ID at!!{ $ 1

;nCH WS
A

F7T:M iN[1.hjdE? V

EIIO Vk VAII Pr,Je QIn,ntl,A

!Jg = .. , I

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.

Name of Programme: Cultural Programme regarding Ganga Pollution Abatement-
Place: Geonkhali, Mahishadal.
Date: 28.03.2023
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Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal

Name of Programme: Ganga Marathon under Mission Life Campaign
Place:.Haldia Township, Haldia&Geonkhali, Mahishadal.
Date: 03.05.2023 to 05.06.2023.

+

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.
Name of Programme: International Yoga Day

Place:Haldia Township KrishnarjunGhat, Haldia.
Date: 21.06.2023

,Ds:

I=.&

Haldla IndIa
FeIn/ Ghat, TownshIP. 23F3+29M, Haldia. West
Bengal 72t631, India

June 2 m
crz'2 / AM

LongItude 88 05335

Nandlgram IndIa
Haldla Rd. Nandigram. West Bengal 721631.India

34 mJune 23. 2023
2201074/ 02 12 AM

O 7 42 AM
LongiM B8 0327931 bUBl

la
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RJRBA M£D:NFPUR
DIST. JUDGE COJRT

R£GD. NO

I0286
Name of District Ganga Protection Committee: PurbaM
Name of Programme: Swachhata Hi Seva.
Place:Kukrahati, Sutahata,
Date : 01.10.2023

:dinipur, West BI

Sutahata, West Bengal, India

44C4+5CG, Sutahata, West Bengal 721635, India

a 1 n 0/2 ; 01 : 5 8 P M G Nn + 0 5 : 3 0

Name of Programme: World Unity Day
Place:Pansila More, Kolaghat
Date: 31.10.2023

Name of District Ganga Protection Committee: PurbaMedinipur, West Benga

; H
• i

a
;#:aaI
fa

A

P
i i

iii
! ! ! : E!

a 26tHEh:twa

§Rw7,HaMwaw®nuH,Ma
?uni_.

bt2Z45 ' UxV87.87

31/10/2023 9:03 m, IST

Tu, 31 eh

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.

11
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Place:KTPP Fair Ground under Kolghat Dev. Block

Date: 07.01.2024 to 14.01.2024.

CVM5+V4P Town Square, KTPP Township,
Barn Badsh8 e Kolaghat, West Bengal
Lau 2Z43 1 Long: 87.86

0/01/2024 4:24 pm. IST
W•d, 1 O Jan

Name of District Ganga Protection Committee: PurbaMedinipur, West Bengal.
Name of Programme: Display of Flex/ Banners at 05 Durga Puja Pandals 2023

Place:05Durga Puja Pandals under Kolghat Dev. Block.
Date: 21.10.2023

Kolaghat, West Bengal, India

Kathcham, CVRG+9XV, Kolaghal West Bengal 721134, India

Kolaghat, West Bengal, India

CWG+GF3, Kolaghat, West Bengal 721134, tndb

2c)nei123 01:14 PM BUT +05:30 2000/23 01:02 PM Gwr +05:30

Vt
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